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DEMANDS FOR GRANTS (GGENERAL) 
1990-91

Ministry of water Resources 
and

Ministry of Agriculture CONTD. 

[English\

MR. CIHAIRMAN: We now go on to the 
combined further discussion and voting on 
Demands for Grants No. 78 and Nos. 1 to 5, 
under the control of the Ministries of Water 
Resources and Agriculture respectively. Hon. 
Shri Prem Paradeep.

[ Translation]

SHRI PREM PRADEEP (Nawada): Mr. 
Chairman, Sir, irrigation is a national prob
lem in our country. Since the country got 
independence, a number of five year plans 
have been implemented. But we see that 
implementation of irrigation projects is very 
slow. Had it not been so, we would not have 
had to import foodgrains from other coun
tries.

15.00 hrs.

If we look at the geographical situation 
of the country, we find that there are certain 
areas which have a very heavy rainfall while 
a few  others continue to reel under drought.
In respect of the areas with a heavy rainfall 
and flood proneness, we can chalk out plans 
to construct dams with a view to conserve 
excessive water to explot it for power gen- 
eratk>n and to solve the problem of irrigation. 
And also the surplus water may be made 
available in these drought prone areas of the 
states like Rajasthan. Today we are living in 
a scientific age when man has succeeded in 
his mission of landing on the moon, so we do 
not have any reason which may hamper our 
efforts aimed at the utilization of rain water 
with the implementation of various projects 
and diverting the water to the drought hit 
areas. We should think upon it seriously. We 
can seek the guidance of other countries in
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this regard. During our childhood days we 
used to read in our Geography books that 
Hunangaho river in China and Kosi in Bihar 
are the source of serious disasters. Over 
these years China has controlled the wrath 
of Hunangaho river to exploit if for power 
generation and for irrigation purposes and 
this they have converted this bane into a 
boon. China got her independence only after 
India had got it but in India we have not been 
able to achieve that end. In India every body 
is aware of the disasters and heavy k>ss of 
life and property worth crores of rupees 
caused by the rivers in North Bihar and this 
country has to bear that heavy loss. We 
should see to it if our country can alsq 
convert this bane into a boon.

I would like to quote some statistical 
figures which have been collected not by me 
but by the Government itself. As per these 
statics the total irrigation capacity available 
in the country is about 113 million hectares 
out of which 73 million hectares is based on 
surface water resources while 40 million 
hectares capacity is based on ground water 
resources, against our earlier irrigation po
tential of 22.6 million hectares at the initial 
stage of our development in 1951. With our 
production of foodgrains standing at the level 
of about 51 million tonnes which we find and 
agree that it was quite inadequate. It was for 
that reason that we emphasised the need of 
developing our irrigation potential through 
the exploitation of more surface and ground 
water resources, and they say that they have 
made a tremendous progress in the devel
opment of our irrigation resources. And the 
figures make it clear what progress we have 
made in respect of Irrigation capacity. By the 
end of the Seventh Five year Plan we expect 
to touch the mark of a teu t 89 millk>n hec
tares. That is the detailed position in r^ p e c t  
of our country.

My submission is that with the tardy 
progress we cannot become self reliant in 
foodgrains. In this scientific age if man can 
reach the moon and create such disastrous 
weapons which can destroy a country within 
a few minutes, is it justified that we curse 
ourselves for our population explosion. If our
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scientists pay some attention to this prob- 
lenn, they can match the production of food 
grains with the growth rate of our population 
to cater to their requirements of foodgrains. 
Being it so I would like to suggest that dams 
should be constructed on the rivers for power 
generation. Oh, the bell has gone. Now I will 
take just 2-3 minutes.

I represent Nawada district which is a 
draught prone area with no provision of 
irrigation facilities. In this regard I would like 
to subm itthatthethen Chief M inisterof Bihar 
Shri Chandra Shekhar Singh had laid the 

^foundation stone of Upper Sakari Reservoir 
Project on 20.10.84. But that scheme has 
been kept pending to this day. In case this 
project is implemented It would enable us to 
create an irrigation potential which will fulfil 
requirements not only of Nawada district but 
also of the vast area of about one lakh and 
fifty thousand acres of land. It includes the 
area of Nawada district and two develop
ment blocksof Nalanda district namely Giriak 
and Asthayan. Besides, Sikandra. Barbigha, 
Chatra. Aruyari of Munger district would also 
have irrigated land. Nawada is a drought 
prone and rocky area with a highly uneven 
land. The farmers of this region depend 
entirely on rains. At present they are facing 
acute water and power crises. Recently I 
was on a visit to that region and have re
turned on the 30th of this month. That district 
gets a meagre power supply of only 2 MW. 
So there is an acute scarcity of power and 
drinking water. If this scheme viz. Upper 
Sakri Yojna is implemented it will create an 
additional power potential of 250MW capac
ity over and above the existing Irrigation 
which may cater to the requirements of a 
number of districts. I would like urge upon 
the Government to include it in the Eighth 
Plan. The work on another project namely 
the Tilayyya Dhadhihar Aparan Yojana was 
in progress but now it is lying incomplete. In 
fact we are not getting the required funds. 
However the Government of Bihar has made 
a false claim that they would be completing 
the scheme by the year 1992. How is it 
possible because when I met the engineers

in this regard and talked to them on it they 
said that the funds provided to them are 
adequate only to meet the salary obligations 
of the staff and the remaining nominal amount 
is utilised on petty jobs. They have assured 
us that If they get the entire funds in a 
lumpsum, they may be able to complete the 
project within the stipulated period. How
ever, I would like to make a submission to 
you that government should pay their atten
tion to the schemes as have been lying 
incomplete due to financial constriants. There 
may be a large number of such schemes.

I am grateful to you for giving me an 
opportunity to speak.

SHRI RUD RASEN C H AU D H AR Y 
(Kesarganj): Mr. Chairman. Sir. I thank you 
for giving me an opportunity to speak on the 
Demands for Grants of the Ministry of Agri
culture. I also thank the present Government 
for its resolution to garner more resources 
for agriculture and for the development of 
villages.

It is a coincidence that discussion on 
both the Agriculture Ministry and Ministry of 
Water Resources is being held simultane
ously. Although, they should be kept to 
gether, but due to some reasons, both the 
Ministries have been kept separate. Without 
water agriculture Is not possible. I think that 
only by visiting the villages, one can see the 
development that has taken place which in 
comparison to the expenditure which has 
been incurred in the name of rural develop
ment is negligible. Development has not 
taken place in accordance with the expendi
ture. The reasons are very clear. In my 
opinion, there is a conspiracy of the vested 
interests and some classes.

I remember that the former Prime M in
ister had admitted in one of his speeches 
that even 10 per cent of the money allotted 
for rural development does not reach the 
poor and backward in the villages. He him
self acceptea this. I hope that the present 
Government will be successful in checking 
these irregularities and the funds allotted for 
rural development and agriculture will actu
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ally reach the villages. But even today we 
talk of the vicious circle. There is a conspir
acy. I would like to point out what has hap
pened during the last three months. By the 
time elections were over, the Kharif crops 
had already come in the market. As soon as, 
the new Government assumed office, prices 
of kharif crops started falling throughout the 
country. It is true that the Government had 
just assumed office. But under what circum
stances had it assumed office or what type of 
set up it had? It is true that the Government 
was not able to check the price-rise within so 
little time. As per my information, the prices 
of paddy. Bajra, Jawar, Maize and Ragi 
crops were continuously falling till the end of 
March. But there was constant rise in prices 
of commodities like steel, cement, bricks, 
cloth and medicines which even the farmers 
need. So. where on one hand, there was fall 
in price of agricultural production on the 
other hand, prices of essential commodities 
increased. What was the reason behind it? 
Can the present Government be blamed for 
this? I think it will not be correct to say that 
only Government is to be blamed for all this. 
The same people and vested interests are 
involved who have been pocketing the money 
allotted for farmers, so that the Government 
can be maligned. They want to create condi
tions so that in the next three months the 
farmers feel that this Government has failed 
in fulfilling the promises. Another problem 
that is before us because of following the 
footsteps of the opposition or the foreign 
countries is that in the name of devek>pment 
more destruction than benefit has been 
caused. Big dams and big and small tanks 
have been constructed, but they have caused 
more problems of seepage than the irriga
tion facilities they have provided. Besides 
the rising level of ground water coupled with 
salinity has posed yet another problem. Many 
types of foodgrains, crops, vegetables and 
fruits are produced by the farmers in their 
fields. Tomatoes are produced by the farm 
ers, but tomato sauce is manufactured by 
multi-national companies and food orocess- 
ing industries. The farmer does not get 
remunerative jsrice. but the big companies 
earn lot and construct palatial buildings for 
themselves. It appears to me that with Ihe

entry of these multi-national companies, the 
farmer will become a bonded labourer of 
these companies. He will produce according 
to the wishes of the company. Some time 
ago, there was a drive for plantation of trees 
in the entire country. But which trees were 
planted? Eucalyptus and popular trees were 
planted.

15.19 hrs.

[SHRIMATI GEETA MUKHERJEE in the 
Chair]

Why? So that the match box and paper 
mills can be run. What will be the partk:ipa- 
tion of farmers in it? I would like to quote an 
example in this regard. There was a special 
drive for plantation of trees in Thailand some 
time back, but now the farmers and rural 
people are axing down the Eucalyptus trees. 
They say that it is destroying their agricul
tural land. Similarly, there are many other 
things. For the productk^n of soaps in the 
factories, the oilseed crops will have to be 
produced. Mint is an essential component in 
medk:ines. Japanese cultivatk>n system has 
to be adopted for producing mint, " ^ is  is also 
a vk:ious circle. Our Government shouki pay 
special attention towards this and take effec
tive steps to check this trend.

So far as the questbn of agriculture and 
agricultural labourer is concerned, five 
components are mainly essential (1 ) land (2) 
quality seeds (3) fertilizers (4) irrigatk>n facil
ity and (5) arrangements for protectk)n and 
storage of his crops. So far as the question 
of land is concerned, already there are a k>t 
of laws regarding land reforms in the country 
and are being formulated from time to time.
I would like to thank this Government once 
again for including the land reforms in the 
Ninth Schedule of the Constltuton, which 
has made them more broad and effective. 
There are mainly three types of hoklings in 
our country small holdings, medium hold
ings and large holdings. Now we have to see 
how they can become economic hokiings. 
Even a small hokJing can be economk:ally 
viable in comparison to a large hokjing. 
Undoubtedly, a farmer can neither feed his
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fam ily properly on a small holding, nor he 
can think of becoming prosperous. The 
Government has to pay attention towards 
removing unemployment and underem ploy
ment and it will have to promote small indus
tries whether it is dairies, fisheries and other 
cottage industries in the country. It is neces
sary to built the infrastructure for rural devel
opment.

Then, comes the question of quality 
seeds. I have got a printed copy of the 
Annual Report of the Ministry of Agriculture, 
in which data regarding seeds has been 
given. But it is not clear from these figures 
whether any estimate has been ever made 
regarding the total requirement of seeds in 
the country. I have checked the report thor
oughly. but couldn’t find any such informa
tion. When no estimate has been made 
regarding the requirement of the entire coun
try, I don’t understand how the requirement 
will be met with. It is certain that quality seeds 
are produced in many parts of the country. 
There is a lot of production of breeder seeds 
and certified seeds. But we are not aware of 
the actual demand for the entire country. So 
far as the question of Indian seeds is con
cerned, I know and it has also been men
tioned in the report that there is a great 
demand of Indian seeds in foreign countries. 
There is another thing which is linked with it. 
As I am a farmer myself, I am aware of the 
rampant corruption, which is there all the 
levels, that is, from the production of seed to 
its selling in the country. Corruptk^n is there 
in production as well as in distribution also. 
The Government has to take effective steps 
in this regard. Otherwise, where on one 
hand, the farmer incurs loss, on the other 
there Is shortfall in agrcultura l production 
due to the use of substandard seeds.

The third question is related to fertiliz
ers. At the time of electrons in November, 
sowing season for Rabi crops was in prog
ress in the entire Uttar Pradesh. But there 
was acute shortage of O.A.P. that is, Di 
Ammonium Phosphate and complex fertil
izer N.P.K. The farmers raised a lot of hue

and cry. Farmers used to gather around the 
shops and had to wait there for two three 
days.

MR. CHAIRMAN: I request the hon. 
Member that his time is over.

SHRI RUDRASEN CHAUDHARY: If 
my time has finished, I will just corx:lude. As 
a farmer, when I tried to  get the information, 
I came to know that the prevk>us Govern
ment had failed to import the phosphoric acid 
between January and June, whk:h is neces
sary for the manufacture of Di-Ammonium 
Phosphate. As a result seven units closed 
down and due to that, there was shortage in 
November, and the farmers had to suffer 
huge ksss. The loss was that the farmers had 
to run from pillar to post and a single bag of 
super phosphate, worth Rs. 46 was soM at 
Rs. 200 by these corrupt people. As the 
farmers are ignorant, they didn’t know which 
fertilizer they were using. This is why I made 
a request at in the last Advisory Committee 
of the Ministry of Agriculture that some par
ticular colour should be given tb the D.A.P. 
and N.P.K. fertilizers, so that the farmers are 
aware of the fertilizer they are using.

Madam Chairman, a programme of in
tensive agrk;ultural production has been 
formulated. It is because of that we have 
become self reliant in foodgrains. But today 
it seems the farmers is no k>nger interested 
in these programmes. It appears so because 
instead of increasing the production, has 
become stagnant or rather decreasing. In
discrim inate use of chemical fertilizer in one 
of the factors for it. It has affected the fertility 
of the soil. Particularly there is shortage of 
zinc and surplus. The demand of zinc has 
increased in the country. 80 thousand to one 
lakh tonnes of zinc is required in the country. 
Whereas only 40,000 tonnes were being 
produced and supplied. To provkje stability 
to this programrhe so that the country re
mains self-reliant in the matter of foodgrains, 
the Ministry of Agrk:ulture shouM make ef
forts to provide expertise to the farmers 
about the minerals and fertilizers should be 
easily made available to them. Madam 
Chairman, with these d'̂ ,̂ I thank you for
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giving me time to speak and would like to 
request the hon. Minister to pay attention 
towards my suggestions.

SHRI BHAJAN LAL (Faridabad): 
Madam Chairman, a discussion on the 
Demands for Grants of b>oth the Ministries of 
Agriculture and the Ministry of Water Re
sources is taking place. Both Ministries are 
of great importance as they are vital to the 
country’s economy. Madam, you may be 
aware of the great progress the country has 
make in the fields of Agriculture and Water 
Resources in the past 42 years .... ( Interrupt 
tions).... Truth should be accepted as truth. 
Sarcastic remarks like *Aah’ would not do. 
.... (Interruptions)....

How will it work, if you are not even 
prepared to listen to the truth? Do you mean 
to say that no advancement has taken place 
in the past 40 years? .... (Interruptions)....

Madam, before independence, people 
did not have adequate clothes to protect 
themselves from the vagaries of nature, they 
did not have food enough to keep their body 
and soul together. People used to die of 
starvatk^n, but since independence the 
country has progressed so much that today 
no one dies of starvation and still you are 
saying that no progress has taken place. 
You know very well that as soon as our first 
Prime Minister. Pandit Jawaharlal Nehru 
assumed office, he felt that we would not be 
able to hold our heads high, unless we 
become self-reliant in foodgrains. In order to 
provkie adequate water to the farmers, he 
got constructed many big dams. Many big 
and small power stations were also built. A 
number of hydro-electrk: projects like Bhakra 
Nangal were constructed in the country to 
provide necessary electricity and water to 
the farmers. Would the country have pro
gressed this much had these dams not been 
built, had these power stations not been 
constructed and had fertilizer and tractor 
units and b ^  agricultural universities not 
been set up? How easy .it is today to say that 
no progress has taken place. You know that 
when the country gained independence, its 
population was 34 crores and we did not

have erK>ugh foodgrains to feed them and 
our great leaders used to visit countries like 
the United States to seek assistance. These 
leaders, who always believed in getting their 
heads cut rather than in bowing before 
somebody, too had to bow their heads and 
ask for foodgrains in order to feed the coun
try’s teaming millions, but today our country 
faces no shortage of foodgrains despite the 
fact that now we have a populatk>n of 80 
crores. This shows the extent of foodgrain 
productk>n in our country. At the time of 
independence, we used to produce five 
crore tonnes of foodgrains but today our 
production has increased to massive 18 
crores tonnes. We did not achieve this 
through some magic or miracle. It is the 
result of hard work. It owes its success to the 
policies pursued by the in g r e s s  party .... 
(Interruptions)....

They say that people have died of star
vation even during the tenure of the Con
gress. but I would say that there is no ques
tion of anybody dying of starvation. I had 
challenged this when I was the Agrk^ulture 
Minister and said that not a single person 
died of hunger after independence and my 
challenge stands even today. They want to 
put the blame for all the ills on the Congress. 
If their buffalo doesn’t give milk or if they 
have a problem of sleeplessness, they blame 
the Congress party for it. When are they 
going to stop all this? At least, they shoukJ 
accept what is right. You too had got an 
opportunity for three years, in between. What 
I would like to say is that it is diffk^ult to find 
an example of progress, development and 
advancement, as has happened in the case 
of our country. We have made so much 
progress in such a short span that today our 
large populatk>n of 80 crores does not face 
any problem, as fas as foodgrains are con
cerned. Today, there is a need for further 
advancement. When we compare ourselves 
with other countries, we feel that there should 
be a further increase in our productk>n.

Today, it is the need of the hour to fully 
utilize every drop of water. Many rivers across 
the country including Ganga, Yamuna, 
Cauvery, Brahmaputra and many others
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cause immenso havoc and destruction dur
ing the floods. To cope with this problem, we 
had formulated a scheme to collect and store 
all this water and utilize it wherever neces* 
sary by constructing dams and canals. Today, 
there are large areas in Rajasthan, Gujarat 
and Haryana where there is an acute short
age of water. There are also many such 
areas where water is available in plenty and 
it can be utilized for making available water 
and electricity at a minimal cost. The genera
tion and supply of electncity ^oday costs 
every household one rupee per unit. If elec
tricity is generated through h/dro-electric 
projects, it would cost less than 20 paise per 
unit. If we utilize this water for p. )wer genera
tion. there would not be any po /ver shortage 
anywhere in the country. You .should make 
available water to the fields b\ constructing 
big dams. You should create a National 
Power Grid. Many schemes »n this regard 
were formulated during the tenure of the 
Rajiv Gandhi Government and it was pro
posed t9 create National Grids of water and 
electricity in order to ensure proper utilisa
tion of electricity, setting up of industries and 
supply of adequate electricity to those areas 
where it is badly needed. Today, this Gov
ernment says that it proposes to spend 50 
per cent of its budgetary resources in the 
rural areas. I regret the absence of the Agri
culture Minister, Chaudhary Devi Lai in the 
House today. Had he been here, I would 
have spoken to him. However, now that he is 
not here. I shall talk to you. I would like to tell 
you by giving figures that under the Seventh 
Five-Year plan, there was a provision to 
spend Rs. one lakh eighty thousand crores 
in the rural areas. 44.8 or 45 per cent of the 
Budget was earmarked for the rural areas. 
Now you are saying that you are spending 49 
percent on the rural areas but I wouki like to 
remind you here that we never irn^luded the 
subsidies we gave on foodgrains and fertiliz
ers in this 45 per cent. We used to give 
annually a subsidy of Rs. 2300 crores on 
foodgrains and a subsidy of Rs. 3600 crores 
on fertilizers. H these were also included, 
even our alk>cation for rural areas woukJ 
have amounted to about 49 percent. Thus, It

becomes clear that you are not doing any
thing extraordinary. The schemes whk:h were 
in operatk>n eartier are going on even today. 
There is nothing new about them. Yes, one 
thing that is surely there is that the villagers 
do complain that they are not receiving any 
money under the Jawahar Rozgar Yojana, 
launched by the then Prime Minister, Shri 
Rajiv Gandhi and under which a provisk>n of 
Rs. 2600 crores was made to generate 
empk^yment opportunities in the villages. 
We had made a provision of Rs. 2600 crores 
to be spent annually to provide employment 
through Panchayats to the  unemployed poor 
and common man in the villages. If you go 
through the 1989-90 figures, you would find 
that Rs. 2600 crores were earmarked for 
Jawahar Rozgar Yojana itself and lakhs of 
people got some or the other work under that 
scheme. I would like to know from you the 
amount you have allocated for this scheme 
for the year 1990-91 and the amount you 
have allocated for the N.R.E.P. and the 
R.L.E.G.P. You have mentioned the amount 
you propose to sper>d in the rural areas by 
giving a round figure, that is, 49 per cent. 
Even we were doing that much. When the 
size of the Budget has increased, it is but 
natural that the percentage shoukJ also in 
crease with it. The budgetary alk>cations for 
agriculture and irrigation shouki also be 
increased proportk>nately. Only then we 
would accept that you have done something 
for the farmers. Nothing wouW be achieved 
by shedding crocodile tears for the farmers.

Quality seeds and fertilizers should be 
made available to the farmers. We used to 
give a subsidy of Rs.3600 crores on fertiliz
ers alone. Today, what is the position with 
regard to the price of fertilizer? Ever since, 
our Government left, office the price of fertil
izer has gone up by Rs. 20 per bag whk:h in 
itself is a record. Many of the hon. Members 
sitting in the House are farmers and they 
would testify the fact that the fertilizer prk:es 
have gone up by Rs. 20 per bag in the past 
five months. How has it irK:reased? The 
Government whk:h claims to be a well-wisher 
of the farmers has increased the prk:e of 
fertilizers by Rs. 20 per bag. Ak>ng with this, 
we also want th a t.......
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SHRI JANARDAN YADAV (Godda): 
Fertilizers were cheap during the tenure of 
your Government because they were adul
terated.

SHRI BHAJAN LAL: Sir, you can think 
only that way. A person with jaundiced eyes 
is bound to see everything pale.

SHRIJANARDAN YADAV: An enquiry 
was conducted into this by the MLA*s of 
Bihar and they found that fertilizers were 
adulterated, when your Government was in 
power.

SHRI BHAJAN LAL; The previous 
Government had made a formal announce
ment that agriculture would be treated at par 
with industry. Earlier, only the labour put in 
by the landowner was taken into account 
while calculating the remunerative prices, 
but under the provisions of the decision 
taken by the previous Government, thefarmer 
was considered as a manager and full salary 
of a manager was taken into account at the 
time of calculating the remunerative prices 
for the produce of the farmers.

AN HON. MEMBER; What did you do 
regarding land ceiling'^

SHRI BHAJAN LAL: What do you want 
to ask regarding ceiling?

[English]

MR. SPEAKER: Bhajan Lalji. if you
react, then, your time goes.

[ Translation]

SHRI BHAJAN LAL; I am paying atten
tion to the time, you may note down the time 
I am taking. There are 200 members on this 
side and you should understand that the 200 
members strong side shoukJ definitely be 
given time, when even groups with 10 
members or 15 members are taking ten to 
twenty minutes. I want to say that you should 
clarify your policy regarding farmers. What 
steps are you going to take for giving remu
nerative prices to farmers. The present

Government has appointed representatives 
of farmers and even the previous Govern
ment had done such a thing and not only this, 
in order to give remunerative prices to the 
farmers we decided that the farmers would 
be told about the prk^e that the crops woukj 
fetch before the sowing and then again the 
prices would be reviewed taking into ac
count rise in wages, cost of fertilizers, elec
tricity, water etc. Besides market prk:e of 
foodgrains was raised one week before the 
produce came to the market. We also con
sidered how much it would cost if we im- 
p>orted it and thereafter we increased the 
price of the crop a week before it came to the 
market. The price of wheat was increased by 
Rs. 15 as a result thereof but I wish to say 
that it is the policy which was framed by us 
and not by them. We would like to know the 
salient features of your policy. You kindly 
clarify it.

Secondly, the Rajiv Government did a 
commendable job by providing assistance to 
the farmers who had a general complaint 
that they were forced to sel! their produce at 
a cheap rate because they wanted money 
for social occasions, for reimbursement of 
bank loans and for other miscellaneous 
works. Keeping in view this fact we launched 
a scheme where under the farmer could get 
bank advance up to eighty per cent of the 
value of any crop that he stored in his house 
or granary as was done in the case of trad
ers. We had implemented the aforesaid 
scheme in the entire country and I would like 
to know the factual position. The specifk: 
questbn that I wish to put forth is that we 
have come to know that the said scheme has 
been withdrawn and the farmers have suf
fered tremendous loss due to this action. We 
had started such an excellent programme. 
Not only this we wanted to insure all the 
crops of all the farmers. We had formulated 
a policy but unfortunately all the farmers 
could not be accommodated in it because 
under that scheme the limit was fixed up i.e. 
Rs. ten thousand and it covered only those 
farmers who had taken loans to the extent of 
Rs. 10 or 20 thousand whatever may have 
been the extent of damage. Taking this fact 
into conskJeration the then Prime Minister
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Shri Rajiv Gandhi had constituted a commit
tee to find ways and means to cover all the 
farmers of this country under the aforesaid 
schem e...; (Interruptions) You do not even 
know how to sow seeds, then why do you talk 
in this manner? We want the crops of all the 
farmers to be insured irrespective of the fact 
whether he takes k>an or not. First of all. you 
take premium from everyone and cover all 
the farmers and for doing this a committee 
comprising of senior officers and ministers is 
already there. Five meetings had already 
been held and final stage had been reached 
but more six months have passed since 
then, but we have not heard of it. You are 
aware that the farmer is the backbone of the 
country and you also know how hard he has 
to work. We are sitting in our airconditioned 
chambers. You go to the fields to see the 
condition of the farmer. Right from sowing 
itself the farmer toils hard. He earns his 
bread through the sweat of his brow. I have 
myself been a farmer and harvested wheat 
by sickle and there is a scar on my hand even 
now. You do not know anything about the 
plight of farmers and still you talk about their 
welfare. Many of our colleagues here are 
farmers themselves and I would like to tell 
these representatives of farmers that the 
problems of farmers are very grave and 
therefore, the produce of the farmers should 
be insured. The premium should be charged 
on ‘no profit no loss* basis so that the farmers 
can heave a sigh of relief. You are aware that 
when the crops are about to ripen they are at 
times destroyed by natural calamities like 
hailstorm, frost and inclement weather and 
therefore I wish to say that the entire crop 
should be insured.

Besides this, the present Government 
had made a commitment to the farmers in 
their election manifesto that they would waive 
loans upto Rs. 10,000, once they come to 
power. On the basis of this commitment they 
are occupying the treasury benches. But the 
situation is that the total loans towards farm 
ers is around Rs. 14,000 crores. This is what 
the statistk^s say and not what Bhajan Lai 
says ... {Interruptions) Rs. 14,000 crores is

the loan on farmers, Rs. 7,000 crores is due 
from weavers, harijans, cobblers, people 
engaged in tanneries, poultry farming and 
piggery. harxJ cart and bulkK^ cart pullers 
etc. In all it comes to Rs. 21 .000 crores. They 
had promised that immediately after coming 
to power they will waive these k>ans but in 
the Budget they have made a provision of 
Rs. 1000 crores only. K they make a provi
sion of Rs. 1000 crores every year, we will 
have to wait for 21 years to waive the old 
loans and no one knows what will happen in 
future. Moreover, eight conditk>ns have been 
lakj down even for waiving of these 1000 
crores also. One of the conditions is that the 
loan will not be waived in the case of defaul
ters. But who made them defaulters. In 
Haryana Devi Laiji used to tell people before 
becoming Chief Minister not to repay the 
loans to the banks as he will waive the k>ans 
as soon as he would come to power. After 
that, for the last two years the people who are 
at present in the Government used to tell 
people not to rep^y k>ans as they woukJ 
waive these toans as soon as they come to 
power. As such they themselves made the 
people defaulters and now they say that the 
k>ans of the defaulters will not be waived. My 
question is that you have yourself created 
the defaulters. By making provision of Rs. 
1000 crores in place of Rs. 21000 crores 
whose loan you are going to waive. This 
Government has come to power by m islead
ing and deceiving the people. If you sit on a 
heap of sand you are bound to sIkJe. Same 
is true about this Government. Farmers are 
the backbone of the country and therefore all 
such things whk:h are in the interest of the 
country should be done and there is abso
lutely no need to mislead them. By mislead
ing the farmers you have come to power. I 
want to know as to what is your duty towards 
these people? Addressing the joint sitting of 
Rajya Sabha and Lok Sabha in the Central 
Hall, the Preskient had also said that k>ans of 
farmers upto Rs. 10,000 would be waived. 
This promise had also been made in your 
election manifesto. Despite this, you have 
made a provision of Rs. 1000 crores against 
Rs. 21000 crores. There cannot be a bigger 
deceit than this. Therefore, my submissk>n 
to you is to fulfil the promise that you have
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made. If you do not fulfil it the people know 
how to take account of it and they are not 
going to forgive you.

Madam Chairman. I will conclude within 
a minute. I have provided you the statistics 
just now. It was stated that 50 per cent of the 
Budget will k>e spent on farmers. If you refer 
to the figures of Seventh Five Year Plan you 
will find that we too spent 45 per cent on it. I 
want to know how much provision you have 
kept for Jawahar Rozgar Yojana? What 
happened to NREP. RLEGP? What are your 
plans regarding providing employment op
portunities to common and poor man.

With these words I want to conclude and 
draw the attention of the Government to
wards agriculture and irrigation so that the 
farmers who are the backbone of the country 
get maximum benefit.

•SHRIMANORANJAN SUR (Basirhat): 
Madam Chairperson this is my maiden 
speech and I will like to speak in my mother 
tongue, Bengali I want to participate in this 
discussion with the view point of the prob
lems of our farmers in the country today and 
their solution.

A vast majority of our farmers today are 
faced with severe problems. Do these prob
lems concern our farmers o n ly N o . they are 
our national problems, they are political 
problems, they are economic problems. 
These problems have brought our entire 
social structure and social system on the 
threshold of a severe crisis. This has to be 
realised today both by those sitting on my 
right-side i.e. the Congress as well as by the 
National Front Govt, who are in power. A 
political decision was taken against the 
Congress which resulted in the termination 
of their 42 years' rule in the country. I will 
caution the National Front Govt, also to fulfil 
the assurances they have given to the people 
who voted them to power. If they fail to 
proceed in the coming days with a definite 
objective of solving the problems of the farm
ers which is the major problem in the country

today, then the farmers may be compelled to 
take a similar politk:al decision against them 
also in the near future or during their present 
term of Govt. That is why maximum impor
tance shoukj be given to agricultural prob
lems and thereby fight the crisis in the indus
trial field and the crisis in our national econ
omy. For this purpose a well defined scien
tific outlook is necessary. I will now present 
my written speech before this August House 
on this subject. I think that about 400 of the 
present Hon. Members of this House have 
been elected on the strength of the vote of 
the farmers. Our Prime Minister, Shri V.P. 
Singh, our Deputy Prime Minister, Shri Devi 
LaIJi and the Leader of the Opposition, Shri 
Rajiv Gandhi, all have been elected from 
farmer majority areas. Now these farmers 
elect us but more than 70% of them live in 
utter poverty. The poor small farmers, the 
share croppers, the agricultural labourers 
live in abject misery. These are the people in 
the country who are most oppressed, ex
ploited and are victims of social injustice. I 
am ashamed to think that even after 42 years 
of independence we are so indifferent to the 
lot of these neglected down-trodden masses, 
although we have been elected to this Lok 
Sabha with their votes. I will therefore remind 
the Hon. Members and National Front Govt, 
about the assurances they have given at the 
time of elections. They had promised and 
rightly so. that they will place maximum 
importance on the development of agricul
ture. Now if that promise is not translated into 
reality then you too will face the same ad
verse reaction from the farmers as the 
Congress did. The farmers will never forgive 
them if they fail. I do not know whether the 
Hon. Members are following what I am say
ing because I am speaking in Bengali. I will 
tell you that what I am speaking is about our 
villages, it is about the poor people of our 
country, it is about the share-croppers and 
agricultural labourers and it is about the 
heartfelt conditions of 70% of our people 
who are dependent on agriculture for their 
living. The picture of West Bengal is totally 
different today from the rest of the country 
because they understood the heartfelt and

•Translation of the speech originally delivered in Bengali.
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intimate inner feelings of these poor masses. 
Working within the framework of central 
economic and fiscal policies and within severe 
limitations, the West Bengal Govt, will not be 
able to achieve miracles, it is true. But the 
outlook with which they have come forward 
to solve the land problem, the maximum 
importance that they have put on agriculture, 
is almost revolutionary. As a result of that in 
the rural areas of West Bengal a wind of 
economic betterment is visible today. Not 
only that the farmers there are occupying a 
place of dignity and social justice. The farm 
ers there are awakened today, they realise 
that it is they who make governments and it 
is their duty and responsibility to run the 
Government. The poor farmers realise that it 
is their responsibility to implement the policy 
framed by the Government who have been 
voted to power by them. This awakening, 
this realisation has been generated by the 
left Front Govt, among the framers and this 
is no mean achievement. The farmers real
ise that their Govt, is trying their best for their 
economic upliftment although they are work
ing under severe constraints. Because of all 
these you will find an exemplary unity among 
the rural poor masses in West Bengal. 
Nobody can breach that class unity. When 
the whole country burns with communal 
frenzy and passion, in West Bengal the 
masses remain unaffected. There Hindus, 
Muslims. Santhals, Scheduled Castes. 
Scheduled Tribes all stand united and work 
shoulder to shoulder to implement the poli
cies of the left front government and try to 
make it a success. This is the difference of 
West Bengal with the rest of the country. 
Now I will like to place before you my written 
speech, otherwise my allotted time will be 
over and the Chair person will ask me to 
resume my seat. Therefore. I am hurriedly 
presenting before you my written speech.

Our country is mainly an agricultural 
country where more than 70% of the people 
are directly dependent on agriculture. In 
every strata of human history, the problem of 
agriculture has been counted as a very 
important basic problem. In the present times

its importance has increased and it will fu r
ther increase in the days to come. This is 
because on the agricultural system depends 
the future of our industries and not only that, 
our progress in the social, economic, politi
cal and cultural fields also depends on this 
collectively. Therefore for the purpose of 
nation-building, development and upliftment 
of agrk:ulture has today assumed trem en
dous importance.

For the last 42 years correct steps were 
not taken for solving this important problem 
and because of that we find today that eco
nomic upheaval, social disorder and political 
anarchy are raising their ugly heads all over 
the country. In different parts of our country 
specially in the rural areas, terrorism, seces- 
sionism. communalism and casteism are 
revealing themselves in frightening form. 
One of the main reasons for this state of 
affairs is our failure to solve the agricultural 
problems correctively and properly. The 
national front Govt, shall have to move for
ward with a definite objective to provide 
social justice and to curb economic disparity 
in the country. Without radical land reforms 
and agricultural reconstruction there is no 
simple way for the upliftment of India’s rural 
economy. Those who were ruling the coun
try for a long time i.e. the Congress, followed 
such a national agricultural policy which failed 
to provide economic betterment and social 
security to the rural poor. Most of the land is 
concentrated in the hands of a handful of 
Zamindars, Jodars and rich farmers. Only 
29% of the land is in the hands of the poor 
people living on agriculture. The remaining 
71% of land is owned by a few rich people. 
So far all the plans and schemes that have 
been formulated for development of agricul
ture and for increasing agricultural produc
tion, all of them were framed with the sole 
objective of protecting the interests of the 
rich farmers. That is why due importance has 
not been given to land reforms and the 
distribution of land among the landless in 
most of the states. This has resulted in a 
harmful effect on our agro based economy. 
Even today 48% people are living below the 
poverty line. Except a small fragment, the 
entire farming community alongwith agricul
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tural labourers is immersed in abject pov
erty. The steep fall in the purchasing ptower 
of the farming community, who constitute 
the major part of our country’s population, 
has resulted in the shrinkage of our domestic 
market considerably. This has proved a major 
impediment in the way of industrial develop
ment of the country. Even after spending 
over Rs. 100,000 crores in the seven five 
years plans on the national level, there is a 
severe crisis in the agricultural system and in 
the agricultural economy. This sorry state is 
the result of total indifference to real land 
reforms in the country over all these years. 
The eigricultural and land policy in West 
Bengal has oeen adopted with just the oppo
site view point of our national policy on 
agriculture. Land reform is a pre-condition 
for the devekipment of agriculture. There
fore the left front in West Bengal started its 
journey with land reforms. For the last twelve 
years the leftfront government in West Bengal 
has taken vigorous measures to implement 
land reforms.-The left front Government has 
set up a noteworthy example in the field of 
agriculture within 12 years by adopting this 
policy. Within this period the production has 
increased by nearly 40; lakh tons. Although 
working under severe limitations, the left 
front Govt, has been able to bring about a 
basic change in the land structure and agri
cultural system in West Bengal within 12 
years, with the support and cooperation of 
the farmers and agrk:ultural labourers. From 
the figures published by National Sample 
Survey it is seen that in West Bengal the 
ownership of atx>ut 75% of agricultural land 
has come in the hands of small and marginal 
farmers. What is noteworthy is, that from the 
same survey it is found that on the national 
level the small and marginal farmers own 
only 29% of the total cultivated land. The 
above facts prove it to the hilt that there is a 
t>asic difference between the agricultural 
policy adopted in West Bengal and the alt 
India agricultural po lcy. Land reforms i.e. 
distribution of land among the landless is an 
essential pre-condition for devek>ping a 
hearty relationship between the small farm
ers and their lar>d and for increasing agricul
tural production. Alongwith that, extension of 
irrigaton facilities shall have to  be given

more importance. More importance shall 
have to be given to the supply of better 
quality seeds, fertilisers, pesticides etc.. to 
the farmers. Land and water are jewels of the 
eye of the farmers. If we can give it to them, 
then the farmers can bring atxjut a revolution 
in the field of agriculture in the whole country. 
Except these there are no alternative means 
for national economic reconstruction. Side 
by side, more importance has to be given to 
the fixing of remunerative prices for agricul
tural produce and the government's efforts 
to implement the same.

I have said Government's efforts be
cause. when the prices of agricultural pro
duce is fixed, we find that it has no parity or 
relation with the prices of industrial products. 
Those who fix the prices of agricultural pro
duce must ensure that the farmers get a 
profitable price for their produce after de
ducting their cost of inputs and that agricul
ture is turned into a profitable vocation. Unless 
that is done, how long do you expect the 
farmers to carry on cultivation in abject 
poverty, by selling his land and home and 
even his wife and children? How long will he 
feed the nation and supply raw materials for 
our industries for the development of the 
country ? That is not possible for ever! There
fore, unless the prices of agricultural pro
duce are fixed keeping a parity with the 
prices of industrial products, the farmers will 
naturally become apathetic towards agricul
ture and this will create a crisis in the national 
economy. Hence in the national interest it is 
very necessary to fix a remunerative and 
profitable price for agricultural produce.

This way the food production will in
crease and the control of a handful of per
sons on food will come to an end.

The field of activity of the agricultural 
labourers will be expanded.

The purchasing power of the -millions 
engaged in agriculture will increase and this 
in turn will expand our domestic market and 
the demand for industrial products will go up. 
The slump in the industries will go away. 
More employment opportunities will be
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I will request the Hon. Minister to in
crease the grants for agriculture if possible. 
I support the demands of the Ministries of 
agriculture and water resources.

Thank you.

SHRI BEGA RAM (G anganagar): 
Madam, Chairperson, there are five irriga
tion profects in Ganganagar district of Ra
jasthan, out of which two canals are yet to be 
constructed. One is Sidhmukh canal and the 
other is Nohar Feeder Canal. Both these 
projects had been approved long ago but the 
Government have not completed work on 
them. In the 40 years reign of the Congress 
Government we have been getting assur
ances but the canals were not constructed.

Madam, Chairperson, Sidhmukh canal 
was inaugurated by ex-Prime Minister Shri 
Rajiv Gandhi on 5th October 1989 and Rs. 2 
crores were spent on i t . Similarly, once in the 
past also it was inaugurated by Smt Indira 
Gandhi. The total cost of the project is Rs. 
103 crores but even after spending crores of 
rupees on its inauguration the work could not 
be completed. On completion of this scheme 
33620 hectares of land would be irrigated. 
Madam Chairperson. Ganganagar district is 
facing acute shortage of drinking water as 
well as water for irrigation. The farmers of 
Kinohan Bhadra are fleeing the villages and 
running towards cities. If proper attention is 
not paid to the problems faced by the people 
of Ganganagar then people there will not 
forgive the Government. Madam Chairper
son, Planning Commission is not sanction
ing the funds. In the year 1987 Rs. 30 lakh 
were sanctioned with the help of which some 
digging work of the canal was taken up but 
this is not going to help. After that the work 
has been stopped and people are not getting 
water. I would like to raguest the Minister of 
water resources to order completion of work 
on these two canals immediately.

Madam Chairperson, Gang canal was
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constructed by Maharaja Ganga Singh in the 
year 1932-33. 2700 cusics water was re
quired to flowthrough it but for the last twelve 
years 1200-1300 cusecs water is flowing. 
Farmers are duri.ig of thirst and they are not 
getting water. It they get 2700 cusics water 
then cultivation can be done and crops can 
be grown. Ganganagar district is a very 
fertile area and provides food grain to entire 
Rajasthan. Another canal was constructed 
in 1987-88 by the Janata Party Government. 
The old canal had worn out and 2700 cussecs 
waster could not be taken through it. There
fore construction of another canal was 
started. Bhajan Laiji claims that he has done 
so much. I would like to say that the link canal 
was constructed when he was the Chief 
Minister of Haryana, and then Agriculture 
Minister at the Centre. Crores of rupees 
were spent but water could not be released 
in the canal.

I would request the Minister of water 
resources that Ganga canal should be 
completed and water released in it. People 
are thirsty for the last twelve years. Ganga
nagar district is a plain area but there is 
shortage of water. We can have good crop 
there in case water is made available. I 
would urge upon the National Front Govern
ment to provide funds to the State Govern
ment so that the work on the canal could be 
completed. I would like to request the Gov
ernment to release water in all the five proj
ects namely Khara Branch. Sidhmukh canal. 
Sarhind Canal, Ganga canal and Nohar 
Feeder so that the farmers can live in pros
perity. If the farmer Is prosperous the country 
would become self suffteient and conse
quently people would live in an atmosphere 
of prosperity.

SHRI NANI BHATTACHARYA (Ber- 
hampore): I shall try to be brief. Madam, I 
have gone through the performance report 
given by the Ministry of Water Resources 
and I am rather shocked to find that there is 
hardly any reference to the progress of irri
gation in West Bengal. I do not know what 
the reasons are. There is, however, one 
reference to Farakka Project, that too inac
curately it has been presented. So, I would
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request the hon. Minister to clarify the posi
tion why any reference to West Bengal is 
absent in the performance report.

Let me come to the first point regarding 
the Tista Barrage Project. This is the only on
going project of multiple significance, not 
only from the dimension of the project, but 
also for very many other reasons this is a 
very significant project. When the project will 
be completed it will create immense irriga
tion potential.

MR. CHAIRMAN: For the benefit of the 
Minister, this is about the Tista Barrage 
Project.

SHRI NANI BHATTACHARYA: It is 
better if the Irrigation Minister were here. 
Whatever that be, this Tista Barrage Project 
when completed would create an irrigation 
potential to cover area of 9,22,000 hectares, 
covering five districts of West Bengal and 
many of us certainly know that all these five 
districts of North Bengal are mono-crop 
areas.If irrigation is available to these farm 
ers. then there will be double and triple crop. 
There will be a little bit prosperity and the 
benefit will go to the farmers. Farm workers 
will also be benefited. The project is under 
the first sub-stage of Stage I. And the irriga
tion potential that is likely to be created will 
cover an area of 5.27 lakh hectares out of a 
total of 9.22 lakh hectares. Already this proj
ect has started irrigation and it covers 50,000 
hectares in the meantime. This project in
cludes power generation. At four points the 
preliminary work of power generation has 
been started. I say all this because the 
significance perhaps was not understood by 
the erstwhile Congress Government. There
fore. they neglected the project. Its revised 
estimate now is Rs. 510 crores. Already 
approximately Rs. 300 crores have been 
spent. All the major constructions have been 
completed. Now excavations are going on in 
different places. There is no central subsidy 
as yet. The West Bengal Government had 
asked for central subsidy. But only Rs. 5 
crore was given to West Bengal for this 
project as loan advance. Now it is being

heard that Rs. 10 crore will perhaps be given 
as loan advance after this National Front 
Government has been formed.

What I want to say is that this project has 
been cleared by the Central W ater Commis
sion and the Central Government. Now it 
appears that construction of east bank canal 
has started. But on the mid-way It has stopped 
because of lack of clearance from the Forest 
Department. I would like to mention here that 
only 5 km stretch is within the forest area. Not 
only the Irrigation Department of the West 
Bengal Government but, I understand, that 
even the Chief Minister himself has taken up 
the matter with the Central Government so 
that immediate clearance is given and east 
bank canal can be excavated. So I request 
the Central Government to give immediate 
clearance so that excavation work can pro
ceed further.

The progress of the Teesta Barrage 
Work is delayed very much owing to two 
reasons— technical clearance from the For
est Department and finance. The West 
Bengal Government is spending roughly 
about 65 per cent of their irrigation budget for 
construction of Teesta Barrage project and 
other ancillary works. The central assistance 
is very much needed for that. At one time, it 
was said by the then Government that there 
was no provision for giving subsidy to a 
particular project, whatever money was given, 
it was given as a block grant, and, therefore, 
there cannot be any question of granting 
subsidy to any project. But. as I said before, 
this is a solitary project, which has a big 
significance particularly when, as you know, 
Bangladesh is already constructing a project 
in Rampur District and already there is an 
agreement of sharing of water of Teesta with 
Bangladesh. So. if we can complete the 
Barrage construction including the irrigation, 
we can substantially irrigate our lands and 
India will be in an advantageous position so 
far as sharing of water is concerned. From 
that angle also, it is very significant that the 
Central Government should come forward 
with financial assistance for speedy prog
ress of the work of Teesta Barrage Project.
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Then. Sir. I am coming to the Ganga 
erosion. As you krK>w. I have already said 
that with reference to Farakka Barrage Proj
ect. I think in the interest of the safety of the 
Farakka Barrage itself, the Centre should 
take certain measures and from from Raj 
Mahal to Farakka tf the Ganga is not tamed, 
and the main current of the Ganga does rwt 
flow in the mkistream of the Ganga. there is 
likelihood of Farakka Barrage Project being 
outflanked. I think this river taming pro
gramme has been corroborated t>y the model 
study undertaken by Poona Research insti
tute. So. these things should be kept in mirxJ 
and taming programme of the Ganga up
stream upto Farakka shouM be taken up t>y 
the Central Government as early as possible 
so that the Farakka Barrage is not out
flanked.

Then again, as you know, the erosion 
on western banks is a constant phenome
non. There is a ground to believe that since 
the constructk>n of Farakka Barrage Project, 
the larKf erosion has aggravated. I am not 
entering into any debate here. It may be and 
may not be. But. there is erosion and there is 
aggressive erosion. Whose responsibility is 
it to check this erosion? That is the main 
point. So far. the Central Govemment had 
pleaded all atong. when the State Govern
ment approached the Central Government 
for money that it was a state subject. I know 
that bank erosion is a state subject, but this 
corxrerns only inland river. But, if the river is 
international, then that terminology cannot 
hokJ good in that instant case. It is a hard fact 
as it canm t be disputed in any way. From 
Dhulian in Murshidabad to Jalangi. the stretch 
of 85-90 kms, the Ganga flows all along the 
international boundary. There is no fixed 
bourMiary. This is only notional and theoreti
cal. There is no physical demarcation, noth
ing else. So. this is the position. And the 
landmass of the Indian territory is beir>g lost

every year, every month, particuiarly in the 
rainy season. The landmass of the Indian 
territory is being k>st to the river and the 
erosion is as fast as one canrxyt imagine.

Then, again, there are also national 
assets on the westem bank, like the railways 
ar>d National Highways. The Pritam Singh 
Committee Report recommended that in 
order to check eroson. the anti-eroson 
prograwnme shoukJ be so made in a phased 
way that at one time the expenses involved 
in checking erosion are rx>t huge. I krxMV that 
for the safety of the National Highways, for 
the safety of the railways, the West Bengal 
Govemment submitted some proposal to 
the tune of Rs. 11 to 12 crores. That money 
has not yet been received although three- 
four years have already elapsed. And what is 
the result? The result is that there was ero
sion. constant erosion. Not only the villages 
and hamlets were k>st to the river Ganga but 
even the railways and tfie Natkinal High
ways are being threatened.

There is armther phermmenon of seri
ous consequence. Ganga has come very 
near to Bhagirathi or Hooghly. At some points 
it is 1.02 kilometre to 1.5 kilometre. Ganga is 
fast coming toward these. So. if this pressure 
canrral be withstood, then there is a danger 
of Gar>ga changing its course and fk>wing 
into Bhagirathi. In that case, there will be 
destructksn of civilisation. The entire town
ship. villages arxl all the districts will be 
destroyed. That goes without saying. There 
is such an apprehension even by the engi
neers also.

in my opinion, the responsibility de
volves on the Centre because, firstly, in the 
interest of the safety of the Farakka Barrage 
from being outflanked, the Centre shouki 
come forward actively and invohra them
selves in the anti-erosion measures and. 
secnndly, tfiey simuki come forward with 
massive assistance.

There is another point also. Calcutta 
Port is also being threatened because of the 
reduced discharge in the Feeder Canal at 
the point of Farakka Barrage. All along, the
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West Bengal Government has demanded 
thatforty thousand cusecs of water is needed 
for the safety of the Port and another addi
tional fifteen tfiousand cusecs of water is 
required for irrigation purposes. But it is 
found to our surprise tfiat gradually the dis
charge at Farakka point through the Feeder 
Canal is being less and less. The West 
Bengal Government has not yet raised a 
formal dispute with other basin States but 
there is somewhat diversion of Ganga water 
for other purposes in the upper reaches of 
Ganga. Therefore, the discharge at Farakka 
point through the Feeder Canal is beooming 
less and less. This is also becoming danger
ous forthe safety of the Caknitta Port. So. my 
appeal to the National Front Government is; 
Save Farakka Barrage from being outflanked; 
save natonal asset which is kxrated in tfie 
Western Bank of Ganga; save the land mass 
of the Indian territory from the aggressive 
erosion. As I have said before, every month 
this is being tost. Protection of the territory, 
whether it is that land mass or water mass, is 
the task of the Central Government. It comes 
in the Central sphere. It canrmt just t>e sakJ 
that erosion is a State subject. That anatogy 
cannot hold good in this case. So. Sir. pre
vent Ganga from ftowing in the course of 
Bhagirathi or Bhagirathi in the course of 
Ganga. Both these are dangerous and save 
the Catoutta Port. These are tfie tasks of the 
Central Government and the erstwhile Con
gress Govemment had evaded this task arKi 
they put this burden on the shouklers of the 
West Bengal Government. So, I would re
quest the Unton Govemment to give a seri
ous thougfit over this matter and decide their 
course of actton immediately.

Then, Sir, boulder problem is a very 
serious problem. I have already written to the 
Water Resource Minister a few days back 
regarding the problem of procuring tmul- 
ders. Now. according to the new Forest 
Conservatton Act. lifting of boukJer fias almost 
l>een prohibited and boukier is the only 
component for flood control «vorks and that 
tmuMer is rK>t available. As I have already 
sakJ in my letter, unless ttie matter is taken 
up by the Unnn Govemment and instructton 
is issued to the Forest Department Officers

in West Bengal, not only the developmental 
woffc will be staNed but tfie danger of fkxid. 
avulsion of the river changing course in that 
regkm cannot be stopped. Most of you may 
perhaps krww tfie behaviour of the rivers, 
rivelets. streams, streamlets and in tfie rainy 
season they become so gushing rivers that 
the village are washed away and tfie people 
are washed away and all tfiese things hap
pen. So, I wouM request the lion. Minister to 
see that the boukJer problem is immediately 
solved. Perhaps he has already taken up tfie 
matter with tfie Environment Department.

Then, Sir. regarding Subamarekha 
project. I may point out that the project is 
awaiting clearance from the Environment 
angle and I am afrakf that the particular 
developmental work will be stalled because 
of the lack of clearance, by the EnviiorMnent 
Department. And to them it became the 
mania. I woukl therefore request the Na- 
ttonal Front Govemment that they sfiouM 
see to it that the developmental works are 
not stalled, particularly in the case of Subar- 
narekha project which has already been 
cleared. But tfie only problem is that the 
Environment creates a stumbling block.

Addittonal dams are required to be 
constructed to check inundatton of the tower 
Damodar Valley.

With these few words. I thank you. Sir 

[Translation]

SHRIM ATI VIJAYARAJE SCINDIA  
(Guna): Mr. Chairman, Sir, the subject on 
which I am going to speak today is very 
important for the progress and devetopment 
of the country. 80 per cent of this country's 
populatton lives in the villages. As such it is 
quite but natural that their future is country’s 
future. Similarly, the prosperity of p e o ^  
dependent on agrtoullure is linked with tfie 
prosperity of the country. It is a great misfor
tune for the country that during tfie last 40 
years wtien tfie Congress Party was in power, 
this sectton dkf not get justice and what to 
speak of tiasic amenities, it has been de
prived of even the basic necessities of lie . If
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they are seen to be smiling at any time, it 
should be treated as an exception. Our 
economic policies have so far been aimed at 
and our monetary resources have been made 
available to rich, very rich and industrial 
houses only. The farmers and villagers have 
always been neglected. As a result of that, 
the assets of some industrial houses in the 
country registered an upward rise of 50 to 
100 per cent during the last 35 years. On the 
other hand there has been a sharp decline in 
the economic condition of the villagers, 
especially the farmers who have reached 
the stage of starvation. During the last seven 
Five Year Plans, agriculture was allocated 
only 30 per cent of the total resources of the 
country. That means 80 per cent of the 
population was allocated 30 per cent and the 
remaining 20 per cent was allocated 70 per 
cent resources. Out of the above 80 per cent, 
40 per cent people live below the poverty line 
in a highly deplorable condition. The life led 
by the remaining 40 per cent should also be 
taken as bare subsistence level. The farm 
ers are not themselves at fault for their 
plights Their only fault is that they are not 
organised. Government has alt along adopted 
a totally indifferent attitude towards them 
and it will not be an exaggeration if we say 
that it is a betrayal on the part of the Govern
ment. The previous Government adopted an 
economic policy of high industrial growth 
which forced the people living at the grass 
root level to lead lives of wants, because 
they were in no way benefited by various 
plans. Only the affluent people and people 
with high prosperity continued to avail of the 
benefits of the above policy. I would lik* to 
present some figures which Indicate s to 
what the Government has done for agricul
ture and how this sector has remained ne
glected. It is the duty of the Government to 
provide irrigation facilities, power, fertilizers 
and arrange crop insurance and construct 
roads for the people. But the performance of 
the Government has not been that satisfac
tory. I am giving the following figures to 
substantiate my point. There has been only
2.4 per cent Increase In the irrigated area 
under all crops during the last 9 years. Ac

cordingly the production of various crops 
increased from 30.3 per cent In 1979’ 80 to
32.7 per cent in 1987-88. The production of 
pulses registered an increase of just one per 
cent i.e. from 8.8 per cent to 9.8 per cent. 
There has been a fall in the irrigated area 
under various crops viz.«rice, millet, maize, 
etc. which is the staple food of the majority of 
thepopulatbn. The irrigated area underthese 
crops fell from 34.3 per cent to 31.3 per cent 
during this period. It means that even after 
40 years of independence 67 per cent of our 
cultivable land remains unirrigated.

Now let us take the case of fertilizers. 
About 8.91 million tonnes of fertilizers was 
provided in 1984-85 which went up to 9.49 
million tonnes In 1987-88 thus registering an 
increase of only 0.58 million tonnes. On the 
other hand, the subsidy being made avail
able to fertilizer industry hardly reaches the 
farmers.

Let us also take the case of crop Insur
ance Scheme about which tall claims used to 
be made. The figures will reveal as to what is 
the factual position.

[English]

The number of farmers covered during 
1985 was 38.48 lakhs. During 1989, it was
28.0 lakhs.

[ Translation]

That means, there has been a fall. Area 
covered during 1985 was 76.92 lakh hec
tares and in 1989 it was 38.69 lakh hectares. 
The amount insured during 1985 was Rs. 
781.14 crores and in 1989 it was 541.39 
crores. An amount of Rs. 87.02 crores were 
provided in 1985 for paying compensation 
and In 1989 this amount was reduced to Rs. 
30 crores.

A provision of Rs. 30 crores only has 
been made for the farmers of the whole 
country to meet the damage caused by natu
ral calamities.

Sir, now let us have a look at the position
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of electrictty. Out of the total generation of 
electricity in 1967-88, only 23.8 per cent was 
made available to agriculture and 55 per 
cent was supplied to the industrial sector. 
Moreover supply of electricity to agriculture 
is not regular. In some of the States electric
ity goes off for days together and in the 
absence of electricity, there can be no irriga
tion. Electricity plays hide and seek with the 
farmers. They suffer losses in the process.

AN. HON. MEMBER: It goes off for 
months together.

SHRIMATI VIJAYARAJE SCINDIA: 
Yes. it goes off for months rertdering the 
irrigation system non-operational. This 
causes huge losses to the farmers. Besides, 
due to fluctuations in the voltage, motors 
fitted to their pumpsets get burnt and the 
poor farmers cannot afford this loss.

Now let me take up the plight of village 
women. There was a time when women in 
the villages used to be laden with jewellery. 
But today one can hardly find one or two 
items of those ornaments on their bodies. 
Where did the jewellery go? In fact these 
must have been deposited In the foreign 
bank accounts of corrupt politicians, corrupt 
bureaucrats, corrupt industrialists and trad
ers.

In this way, gradually the rural wealth is 
finding its way out of the villages and exodus 
of villagers in search of bread continues 
unabated. In spite of this uncongenial situ
ation, the farmers have done wonders in the 
matter of crop production.

In 1984-85, the total foodgrains produc
tion was 14 crore tonnes which rose to 17 
crore tonnes in 1988-89. This rise in produc
tion is there.

[EngUsh]

Inspite of the Government and not due 
to Government.

[ Translation]

I am of the view that the betrayal on the part 
of the Government and the diligence of the 
farmers are worthy of record in the history of 
the country. What kind of justice is this that 
the farmers cannot fix the price of their 
produce? The farmers are the only class 
whk:h cannot fix the prk:e of commodities 
being produced by them. What an irony is it 
that the farmers produce crops but it is 
others who fix the prices of these crops. We 
may taken any item from an all pin to aero
plane, it is the manufacturer who fixes the 
sale price of his product. He never allows the 
price of his product to fall even if he is 
required to reduce the quantum of his pro
duction. On the other hand during a year 
when the farmers get bumper crop, prices of 
their produce fall and they cannot get any 
benefit from the crop, rather they have to 
suffer losses. In this way, they bear the blow 
from both the sides. Storage facilities must 
be provided in rural areas. Just now Shri 
Bhajan Lai also made a mention of storage 
but I was not convinced by his logic. He said 
that the farmers can build godowns in their  ̂
own premises and can store theirfoodgrains.
In this connection I would like to say that had 
they been so capable, they could have very 
well constructed godowns and would not 
have waited for somebody’s suggestions. I 
would like to say that it is the business 
community which enjoys the benefits of the 
godowns because godowns are not avail
able in rural areas. These are located in the 
neighbourhood of cities. Since the distar>ce 
is long, the farmers cannot preserve their 
foodgrains in these godowns. As such the 
Government should provide godown tacili- 
ties to farmers so that they could store their 
produce in those godowns and could get 
loan on easy terms. The farmers are also not 
capable to postpone the sale of their pro
duce to a convenient later date, ecor>omi- 
cally they are so weak that they are forced to 
sell their produce early without which they 
have to face innumerable difficulties. In order 
to avoid such an eventuality, the Govern
ment should construct godowns for the farm 
ers to store their produce. It shouW also 
provide them loans on easy terms ir\ lieu of
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his stored produce so that they are not 
forced to resort to distress sale. Distress sale 
is very painful for the farmers and they bse  
everything in this process.

Now let us take the case of communica
tion and transportation facilities available in 
the villages as the progress of villages de
pends on these two things. Road network 
should be spread in the rural areas. Villages 
should be interlinked and linked with mandis 
and cities. But required progress has not so 
far been made in this direction. The work is 
going at a slow pace.

In most of the areas the farmers can 
raise only one crop in a year for want of 
adequate irrigation facilities. That means, 
the farmer has work for 4 to 5 months only 
during the year, whereas the industrialists 
have work for whole of the year and some
times they have to engage extra labour to 
cope up with their requirement.

What I mean to say is that they run 
double ortrip le  shifts. It is also an anomalous 
situation. It is necessary to provide gainful 
employment to the farmers for additional 
income during the period when they have no 
work in their fields. The items which have 
been allotted to the rural artisans for manu
facture under cottage industries should be 
removed from the list of big industries be
cause rural artisans are quite capable of 
manufacturing these items as they have 
been doing their work for a long time and 
continue to do so even today.

The farmers always remain under the 
burden of heavy debt. The farmer is born 
with a burden of debt on his head which he 
carries throughout his life. On his death, he 
passes on this burden to his next generation. 
We are happy that the present Government 
has given an assurance to waive loans upto 
Rs. 10,000. We urge the Government to take 
immediate action on this assurance so that 
the sufferings of the farmers ooukj be re
duced to some extent.

I also consider it my duty to wam the 
industrial class. They are rKit far off from us. 
they are also a part of this nation arxi it is also 
in their interest that rural economy is strength
ened so that the purchasing power of most of 
the people of our country may increase. This 
may also lead to expansion of our industrial 
market. Today, Indian market has been 
captured by about 10 per cent of our popula
tion. It is not a healthy tradition to depend 
always on export market. Only one-sided 
high-industrial growth can be riSky because 
it is often vulnerable to internal and external 
shocks. Under these circumstances, if rural 
economy of the country continues to be 
weak and if in the face of starvation, the 
people want to migrate to agricultural sector, 
the land wouW rx>t be able to absent this 
burden. During the year 1973. the people of 
Japan coukl make progress due to their ideal 
national character, but unfortunately, there 
is a lack of ideal national character in our 
country.

Our Party— Bharatiya Janata Party—  
has given assurance to the people of this 
country that at least 60 per cent of the total 
resources woukl be alkx:ated to the agricul
ture sector. It is a matter of satisfaction that 
this Government has given assurance to 
alk>cate 50 per cent of the budget to this 
sector, but if we look at the expenditure 
budget, it does not appear that the assur
ance given tiy the Government woukl be 
fulfilled. Only an addition of Rs. 429 crores 
has been made to last year’s budget and it is 
unlikely that the Government woukl be able 
to keep its promise of allocating 50 per cent 
resources for the rural development. I hope 
that the Minister of Finarxre would give atten
tion to this matter lest the promise shoukf 
turn out to be hollow.

Lastly. I woukl like to mention about the 
problem of drinking water in Madhya Pradesh 
as a result of which the people, particularly, 
those living in rural areas, are suffering a lot. 
The work has t>een started t>y the Govern
ment of Madhya Pradesh on a war footing 
and we have also requested the Central 
Government to give assistance. I wouki like 
to make a humble request to the Central
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Government through you to provide ade
quate assistance at the earliest, so that the 
sufferings of the people could be mitigated.

With these words. I thank you for giving 
me time to express my views.

SHRI P.R. KUMARAMANGALAM (Sa
lem): Mr. Chairman. Sir, if I may submit, in 
the year 1987. not nation adopted to itself a 
W ater Policy and priorities were set out in 
detail. There were no differences of opinion 
either in this House or anywhere else about 
the Water Policy since it came in after a long 
discussion on the matter. The first among 
the priorities that were laid down was the 
drinking water, then it was irrigation, then 
jwater for hydro-power, then for navigation. 
ifKJustrial and other uses. What is interesting 
is that though the Policy was adopted in 
1987and tfmugh it is according to the Annual 
Report of the Ministry of W ater Resources 
for the year 1989-90 stating that the State 
Govemments are taking active steps to 
implement tfie National Water Policy, yettfie 
ot^ective of providing drinking water to all 
citizens in the nation by the year 1991. I 
think, is definitely not going to be achieved. 
At least, coming from a district whk;h is 
barren arMj dry where the questk>n of water 
for irrigation is a very far off dream, even 
drinking water has become one of the most 
valuables, scarce commodities. We pay as 
much as Rs. 2 for a bucket of drinking water 
in my constituency. We are aware that in 
places in the Deccan Plateau, one of the 
ma|or prot>lems that we have is that the sul>- 
soil water is receding. The water table is 
receding day t>y day. In 1984, when I first 
came to this House, we were able to obtain 
water at 100 to 120 feet. Today we go. the 
Central Grourwi Water Board’s deep lx>re 
well drilling equipment, at 1000 to 1200 feet 
to touch the water table. I am teriking of the 
water for drinking purposes and not irriga
tion. It has reached a stage where I think, 
soon we will t>e permanently a drought struck 
district. I am just giving my district as an 
example. When one kx>ks at the water map 
is detail, even the water map that has been

drawn up by your famous AutfKMity which 
you have set up. it is quite dear that you have 
set a target whk:h does not seem to be 
achievable at least in the immediate future 
unless you intensify and implement, giving 
drinking water and the Mini Drinking W ater 
Misson the maximum priority. If you con
tinue to divert fund. I repeat, alkwv States 
also to divert funds from the first priority of 
drinking water to navigatk>n, industrial and 
other uses. It is possi>le that you wouki 
never be able to meet the obiective of ensur
ing drinking water for the human population 
in India.

I wouki like to know from the hon. Min
ister as to what is level of implementation. 
Unfortunately while drinking water is scarce 
and we find that men are getting dehydrated 
the Department of Water Resources de
serves to be cor>gratulated on how they have 
covered and t>rought an additional irrigatk>n 
potential to land.

16.59 hrs.

[MR. DEPUTY-SPEAKER in tho

I understand from your Report that you have 
achieved 138 per cent of your target. N e a rly  
26.9 lakh hectares of land has been covered. 
You have been able to achieve another 3.72  
lakh hectares with the World Bank k>ans.

17.00 hrs.

But I woukJ lice to know in the light of this 
what is reaction of the Ministry of Water 
Resources artd the Ministry Agriculture on 
the question of grourMj water. Do you feel 
satisfied with the functioning of the Central 
Ground Water Board? Is it the job only of tfte 
Regional Hydro-Geotogical Survey and 
Ground Water Exptoration Research and 
Water Quality Monitoring Research and 
Development and Surveys? Or is it actually 
planned to contribute in findir^ out large 
resource and sources of water, exphMting 
the same and making it availat>ie to the 
people? I would like to krK>w, are you plan
ning to restrict the Central Grourtd Water 
Board into an advisory cum research body or
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are you planning to expand its field and realty 
give assistance? The reason for asking this 
Is that the equipment that is available with 
the Central Ground Water Board is not avail
able with the State governments. Many of 
the State Governments in the North do not 
have even bore-well rigs are moved out 
every your during summer to the north to 
drilling equipment, mobile ones, which goes 
to 300 to 400 metres, let alone talking of 
thousand metres and above. I am aware that 
from my district a thousand bore-well cover 
Rajasthan, Uttar Pradesh. Gujarat. Orissa. 
Madhya Pradesh and even many areas of 
Punjab surprisingly. So. when equipment is 
not available with the State, will the Govern
ment of India consider providing a pool on a 
national level from where the State Govern
ments can draw at least equipment for ground 
water exploitation? Even more surprising is 
the fact that you have a Committee on the 
review of Central Ground Water Board. You 
have given a deadline that this Committee 
would submit its report by June 1990.1 would 
like to know whether the date stands or Is it 
to be revised. If it stands, then I would like to 
know whether any interim report has been 
given, whether interim suggestions have 
been given on the roles to be played by the 
Central and State Ground Water Organisa
tions. In addition to that. I would like to know 
specifically on how far have you gone on the 
national water management project. I under
stand that three sub-projects in my State 
have been approved. I would like to know 
which of these three and how far have those 
projects which have been approved been 
implemented.

The issue which I am raising is not one 
which is either partisan or political, in that 
sense of the word. It is a matter which deals 
with the basic necessity that each one of us 
has. and that is water. Afterall it is said and 
it is a scientific fact that majority of our 
content is also water. If one splits up the 
contents of a human being, most of US are 
made up of water If one does not have water 
we would not have probably remained what 
we are. whatever we may claim otherwise.

At the same time I think it is relevant for 
them to realise that the final solution lies 
really in the linking of rivers. It does not lie in 
playing around with the so called regk^nal 
water balancing. I think this is an escapism 
whk:h is often resorted to by almost all the 
governments that we have seen, irrespec
tive of politk:al colour. We have heard over 
and over again the issue that the Ganga- 
Cauvery link must be set up. Whenever the 
Government with politk:al will pressurises, 
we have noticed that so-called technical 
bureaucratic team comes into being to say 
that this is physically impossible, financially 
impossible and for one reason or the other. 
It says that is impossible. Let us not forget 
that it was a technical Minister who dreamt of 
the Ganga-Cauvery link. It was not a non
technical ignoramusfrom nowhere who came 
suddenly and dreamt of this scheme. Factu
ally it is the truth today that on the one side 
we spend crores of rupees to handle drought 
and on the other hand we spend crores o1 
rupees— In thousands on both sides really— 
to handle floods. You have a master plan to 
handle floods. You have completed the 
master plafn is one or two sub-basins. But 
what Is the use of just controlling floods? Can 
we not use the flood water? On the one side 
people are drying and dying due to inade
quacy of water on and the other side they are 
dying due to excess of water. Are we not one 
nation? Can we not put it together? I would 
request this Government to look into the 
issue, in depth, of whether you can or cannot 
have a total review of the Ganga-Cauvery 
link once again. If It is possible, it will not only 
solve the water problem, not only the prob
lem of flood and drought, but it will also solve 
the employment problem, to a great extent.

Lastly I would like to bring to the notice 
of the government and say that I feel very 
sorry that the Government did not take a 
clear stand on the Cauvery issue. The Gov
ernment is aware that this matter is a dispute 
pending since the year 1974. The Karnataka 
State, since that date has constructed sev
eral dams and impounded water of the tribu
taries of Cauvery without ensuring the con
tinued requirements of Tamilnadu which Is
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the lower riparian State. Karnataka which is 
in the higher reaches, cannot affect our 
rights. It is a well-known fact. In addition to 
that, the Central Government is aware that 
there were 26 meetings and each one of the 
meetings ended really in a failure. When the 
Chief Minister of Tamilnadu—^who is your 
Chief Minister, let me repeat, politically he is 
your man— wrote a letter saying that the 
negotiations have failed, under the law. it is 
your primary duty to refer to the tribunal. But 
without taking it on your shoulder, you are 
evading, avoiding and leaving it to the Court 
to decide. We are grateful to the Supreme 
Court that it has decided to refer it to the 
tribunal at last. But I can say that— with no 
help from your side— it is most unfortunate 
that you tried to play politics on a matter 
which deals with life and death of the people. 
Tamilnadu basically is dependant on Cauvery 
not for now. but for centuries. We have been 
struggling for twenty years and ultimately 
when the Court comes to the conclusion and 
gives you an option and says,”please make 
your stand clear, you come back and say 
that we have no stand." It is for you to make 
it clear. Then, why do you have Govern
ments? Why do you have an Act which says 
that once negotiation breaks down, the 
Central Government may refer it to a tribu
nal? There are many judgments which have 
said that once the negotiation breaks down, 
it shall be referred to a tribunal. I would like 
to make it even clearer that referring it to the 
tribunal is something which we all welcome, 
but simultaneously the need of the hour 
today is to give immediate relief to the farm
ers. Maybe, the Government did not deem it 
so. but today, a cyclone has hit our State and 
we are being blown apart on all sides by the 
winds with a speed of 200 kilometres or 250 
kilometers per hour. No relief arrangements 
have been made by the civil administration. 
Property is being destroyed; trees are being 
uprooted. Forget the question of water for 
irrigation. There would not be very much left 
on most of the lands which are along the 
coastal districts.

MR. DEPUTY SPEAKER: Ram Prasad 
Singh.

SHRI S IRKANTA DATTA NARA- 
SIMHARAJA WADIYAR (Mysore): May I 
intervene for a moment. Sir? {Interruptions) 
I wouki like to bring it to the attentk>n of the 
friends. That the Chief Minister agreed for 
another round of talks. He suddenly w ith
drew and said that talks have broken down. 
This is just to put the reoord straight.

SHRI P R. KUMARAMANGALAM: That 
is irrelevant. He wrote saying that the talks 
have broken down and you shouM have 
referred it to a tribunal. I wouki request the 
Government to immediately intervene, if 
possible, find out from the government of 
Tamil Nadu what assistance they require 
and help us through this calamity which we 
are facing and also do come forward, espe
cially in the district of Salem, to help us on the 
question of drinking water.

[ Trans/ation]

SHRI RAM P R A SA D  S IN G H  
(Bikramganj): Mr. Deputy Speaker. Sir. I 
thank you and express my gratitude to you 
and the august House for giving me time to 
speak. I support the Demands for Grants 
relating to the Ministries of Agriculture and 
Water Resources presented by the Govern
ment.

Sir. even after 42 years of independ
ence, the Government has not been able to 
make proper arrangement for supply of water 
for irrigation, supply of electrk:ity. fertilizer 
and seed to the farmers. It speaks of the 
indifferent attitude adopted by the previous 
Government towards the farmers. Sir, you 
have seen the condition of farmers. All of us 
say during electk>ns and so did our leaders 
including the father of the National Mahat- 
ama Gandhi who said before independence 
that India is a country of farmers. 80 per cent 
population of our country depends on agri
culture. The prosperity of the farmers is the 
index of the prosperity of the nation. But 
even after 42 years of independence, the 
farmers could not become prosperous due 
to the wrong po1k:ies adopted by the previ
ous Government. Proper arrangement of
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education could not be made for their chil
dren. electricity could not be provided to their 
villages and the vwork to connect the villages 
by roads could not be done. Even the supply 
of potable water could iiot be ensured to their 
villages.

Sir, a glimpse of their faces will tell that 
a smile is unknown to them. They tiear 
worried looks all the time. The Government 
could not provide them even necessities of 

' daily life. So far as the present Government 
is corK»med, it is for the first time that an 
announcement has been made to spend 
49%  of the national income on villages or on 
agriculture. The announcement msKle by the 
government is commendable because it is 
for the first time in 42 years that the Hational 
Front Gofbm m ent has resolved to work in 
the interest of the farmers and pay attention 
towards the farmers. No such programme 
was ever anrKNjncad by the previous Gov
ernment for the benefit of farmers.

Sir, we km w  that even today our coun
try ranks very tow in comparison to other 
agricultural countries of the world We lag for 
behirKi in per acre yield. In comparison to the 
developed countries like America and Can
ada. our farm productk>n per hectare is just 
one-third. This can give you an kJea how 
indifferent the previous Government has t>een 
towards the farmers. They could make ar
rangement for supply of neither quality seed 
nor water for irrigation. W e want that a policy 
sfKXiki be evolved for the farmers so that the 
amount earmarked for them in the budget 
could reach them. The farmer canrK>t fix the 
price of his produce. Some of the Hon'ble 
Members have expressed their views in the 
House that the owners of the factories them
selves fix the prices of their products and 
they a l^  have due representation on the 
Committee if there is one to fix the price of 
these products. I wouki like to make a de
mand to the Government that whenever the 
price of the produce of the farmers is fixed, 
due representation shoukJ be given to them 
on the Committee. Today, we arediscussirtg 
the Demands for Grants relating to the Min

istries of Agrkajlture and W ater Resources. 
These two Ministries are complementary to 
each other. If we want to make progress in 
the fiekl of agriculture, we need water for 
irrigation. W ater is life. Duringthese 42years. 
we couki provide water only to 33 per cant 
farmers. One Cabinet Minister of the previ
ous Government. Hon'ble Shri Bftaian Lai 
and some other friends of Congress Party, 
wtK> are sitting in the oppositk>n today, have 
sakl that they were very liberal towards the 
farmers. Their liberal attitude towards farm
ers can be judged from the fact that tfwy 
coukl provkle irrigatkxi facilities only to 33  
per cent of farmers. Our okl water supply 
schemes are becoming useless. I come from 
Rohtas distrKt of Bihar, where Sone Canal is 
located. This Scheme was formulated in the 
year 1875 and nowit is about 115 years old. 
The life span of this canal was assessed as 
50 years, but even after 115 years, the 
above scheme has not tieen completed, 
although it has the irrigation potentiai of 22 
lakh acres of land. Today, its irrigation poten
tial has dropped down to the lowest level. 
When there is heavy rainfall, the fiekJs are 
fkxxled and if there is scanty rainfall, their 
crops wither away due to drougtit. The con
dition of the farmers is very grave in tfiat 
distrKt today. They remain worried whether 
their fields would get adequate water. The 
Government of Bihar tias proposed a sctieme 
for modernisation of Sone Canal which is 
under consideration of the Central Govern
ment. A contract for Rs. 1400 crore was 
finalised with the Government. The Govern
ment has fK>t taken any categornal decision 
on that (Moject and it is still pending. I de
mand that the Government sfioukl adopt a 
litieral attitude in regard to the Sone Canal 
Scheme because it is an old scheme of the 
government of Biftar ar>d one of the biggest 
irrigation projects of the country. Suffk»ient 
money shouki be alkitted for this project we 
woukl not have to depend on Ban Sagar 
Project. We formulate and announce new 
scfiemes but the old schemes li(e  the irriga
tion schemeof Btwjpur. Rohtas. Aurawigabad. 
Gaya artd Patna remain irKxxnplete as yet. I 
krK)w that the rivers flow through various 
States and each State has a share in the 
rivers because they are natk>nal assets. On
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compleftion of the Ban Sagar Protect on 
Sone Canal in Madhya Pradesh. 10.000 
cusecs of water had to be given to Bihar but 
it is not being given. The work on Kadvan 
irrigation pfoject on North Koel river has not 
yet been started. With the construction of 
this project. W e can get water of Sone river 
arKi these five drought prone districts will no 
more be in the grip of drought, 450 M.W. 
electricity will be generated by this irrigation 
project. There is shortage erf electricity in 
Bihar. When I asked the officers of the Elec
tricity Board in Patna about this, they tokf me 
that at present about 300-350 M.W. electric
ity is being generated in Bihar. Thus the 
corxlition of Bihar is pitiat>le. Atpresent about 
5300 M.W. electricity is t>eing produced in 
entire country. BIharis is 1/10th of the entire 
country in terms of population and only 300 
M.W.. electricity is being generated there. 
Bihar is the second largest State in terms of 
population and it provides 45 percent of total 
production of minerals. In spite of this it is 
being cheated artd injustice is being done to 
it. All the irrigation projects whether it is 
Kadvan irrigation project or Burgvati reser
voir scheme whose foundation stone was 
laid by late Shri Jagjivan Ram in 1973, are 
yet incomplete About Rs. 25 to 30 crores . 
were sanctioned for this project and almost 
the entire amount has been spent but even 
1/4th construction has rx>t been completed 
so far. The Zmania Lift Irrigation Scheme, 
which was to provkle water for irrigation in 
the Western Bihar through a canal by lifting 
water from the Ganga. remains incomplete. 
My point is that several projects are lying 
incomplete due to indifferent attitude of the 
Govemment. Bihar is a backward State 
t>ecause of the indifferent attitude of the 
Govemment.

In the end, I woukJ like to request the 
Govemment that all the irrigation projects of 
our State sftouM be completed expeditkwsly.
I wouki Hke to make a demand that a Natk>nal 
Agriculture Policy for farmers sfiould be for
mulated. The representative of the farmers 
sfwuld be consulted for fixing the price of 
their products and fertilizer and seeds of 
good quality sfioukl be provided to them. 
Better arrangements shoukJ be made for

irrigation too. I woukJ Hte to state in no 
uncertain terms that this Govemment has 
gained respect, prestige aiKl popularity In 42 
years and this is what ttie prevnus Govern
ment did ra t do in 42 years and this is wfiat 
is worrying the opposition now. With tf>ese 
words I support these Demands for Grants. 
Thank you.

SHRI S.C. VERMA (Bhopal): Mr. Dep
uty Speaker. Sir. there is ra  need to speak 
about the importance of the irrigation in our 
country. It is because of irrigatnn that our 
agricultural pioductk>n has gone up and we 
are able to feed our growing populatk>n. W e 
have only 30 per cent of irrigated land but we 
are producing 70 per cent foodgrains be
cause of it. Therefore. irrigatk>n is of prime 
importance and in view of the growth in our 
population which will reach 100 crore by the 
end of this century and 160-170 crore by the 
year 2024 we will be left with no other alter
native but to give top most priority to irriga
tion facilities. Often it is said that dry land 
farming is an alternative. I have practical 
experience as I have tieen an I.A.S. officer 
since 1955-56 and have held many posts 
like Agriculture Secretary, Agriculture Pro- 
diKtion Commissioner etc. There has been 
tot of discussion on dry land farming through
out the country during the last 20-25 years. 
But there are no concrete results till date on 
the basis of whtoh we can say tliat dry land 
farming is good for our country and it can 
feed the milUons in this country.

Mr. Deputy Speaker. Sir, the Govern
ment is aware that our per capita food availa
bility has remained static at 178 kgs. for the 
last 30 years, it has not changed in 30 years. 
We have made progress and achieved many 
targets but we have failed to make adequate 
arrangements for irrigation which is neces
sary for feeding the people. Foodgrains can 
be produced only with proper irrigatnn t>ut in 
this regard we remain where we were 30 
years ago The need of the hour today is to 
give top priority to irrigation in the country. H 
we do not give priority to irrigation and do not 
try to devetop it then tfie country will face a 
serious problem of shortage of foodgrains. 
The issue of irrigatk>n has become compli-
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cated due to two reasons. One of them is that 
some people in our country, who are under 
the Influence of Western Countries, are 
preventing us from making progress in the 
field of irrigation land they are also against 
big dams. They should realise that we are 
able to meet our requirements of foodgrains 
largely due to these big dams. Punjab, Har
yana and Uttar Pradesh are supplying 
foodgrains to the entire country. Bulk of 
foodgrains are being produced due to these 
being dams which are constructed many 
years ago. We have been able to irrigate our 
land and increase the production because of 
these dams. Today. Punjab supplies 
foodgrains to the entire country. I belong to 
Madhya Pradesh and it is four times bigger 
than Punjab in respect to area but agricul
tural production in Madhya Pradesh is very 
little in comparison to Punjab. The main 
reason being that in Madhya Pradesh only 
15 per cent of land is irrigated whereas it is 
70-80 per cent in Punjab. I fail to understand 
when all the facts are before us on what 
basis people say that we should not con
struct big dams or increase the facilities of 
irrigation. They are agitating on this issue. 
These are the people who have asked to 
stop the work on Koyalkaro Project in Bihar, 
Tehri Dam, Bhodhghat Project at Bastar. 
Narmada Sagar Dam and Sardar Sarovar 
Dam. I have been the Chairman of Narmada 
Valley Development Board. I know that river 
Narmada is a precious gift of nature in which 
28 million acre feet water flows. It is very 
distressing that even though this river has 
been flowing in our country since billions of 
years* we have utilised only 2 million acre 
feet water so far. That means we have util
ised only 2 million acre feet water so far. That 
means we have utilised only 2 million acre 
feet water out of 28 million acre feet water. 
We can generate 3500 MW of electricity 
from river Narmada whereas we have gen
erated only 80-90 M.W. of electricity. The 
people who consider themselves to be cus
todians of environment want that water from 
our rivers should flow into the Arabian sea 
and be wasted while we continue to live in 
poverty. They want that foodgrains should

be not be produced here. I want to ask those 
people, who are against construction of big 
dams in the name of environment and pollu
tion that can we maintain pollu tbn free envi
ronment by living in poverty? Poverty and 
environment cannot co-exist. When there 
will be poverty the poor will cut trees in the 
forest to make their both ends meet. If in our 
state the production is less then our cattle 
will graze in the forests and nobody will be 
able to protect the forests. It is totally a 
misconception to believe that big dams have 
been causing destructk^n of forests. The 
truth is that it is our poverty that is leading 
towards the destruction of our forest wealth. 
Statistical data will also show how little of our 
land has gone waste on account of our large 
projects. Second thing is that we can make 
progress even without destroying forests 
and also protect the environment. Moreover 
poverty and environment are quite inimrcal 
to each other. However, we can find a way 
out to protect our environment and to go on 
with the work of development.

Mr. Deputy Speaker, Sir. I would take 
just 2-3 minutes more. It is often said that big 
dams would cause earthquakes. I consider 
this also to be misconception, because no 
scientific basis has been found so far for 
what is called Reservoir Induced seismity 
that dams willcauses earthquakes. No doubt. 
Koyna was hit by one such earthquake and 
several other places have had such tremoras; 
however science has reached such a devel
oped stage that if fixed proportion of steel 
and cement is taken to prepare what is ca ll3d 
'seismic co-efficient’ and construct the dams 
with that material even in intense seismk: 
zone, the dams so constructed would re
main unaffected. No doubt this very fact is 
sufficient enough to invite severe criticism in 
respect of the construction of big dams. In 
fact, there are no two opink^ns about it that 
we have not taken proper care of the families 
which had beerf displaced for the construc
tion of dams and they have not been rehabili
tated. Instead they were meted out injustice 
and had to face atrocities. Whether It was the 
construction of Nagarjun Sagar or Bhakhra 
Nangal Dam or Pong Dam or any other dam 
in other States, it remains a fact that the
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people who were displaced have not been 
properly looked after. As a result the farm 
ers. who were earlier in a sound financial 
position have become paper. But what does 
not mean that we should continue to repeat 
the same mistakes even in future. To err is 
human. Water or dams are not to be blamed 
for that matter. If we may take measures for 
the proper rehabilitation of these families, it 
would not be proper to say that the construc
tion of such dams will bring in the inevitable 
catastrophe for thesp families.

Mr. Deputy Speaker, Sir, I would like to 
say one thing more on the basis of my 
personal experience. Why do we run after 
the World Bank to get loan or any other 
thing.? This is not in the interest of our 
country. There was a time when the World 
bank did not take much time to clear the 
projects, but now-a-days it takes so long 
lime to give its sanction. I have experienced 
it because I had handled the Narmada Proj
ect also through the World Bank. Earlier the 
World Bank used to clear the projects within 
one or two years. But in case of Narmada 
Project which was submitted to it in the year 
1982 they have not cleared it till not when 
1990 has already set in. They are just dilly 
dallying on the matter on one protext or the 
other. Now why should we run after them? 
The time has come when we should imple
ment our projects through our own resources 
rather than taking loans from other coun
tries. Why should the foreigners prevail on 
us and that also when they give us just thirty 
rupees out of a total loan of hundred ad
vanced in our name on their unilateralterms. 
They compel us to engage foreign consult
ant on an exorbitant monthly salary of at 
least twenty foui thousand dollars for each of 
them. Why do we need their services? Our 
own engineers are no less competent than 
the foreign engineers. I am confident that we 
can complete any project with our own engi
neers and indigenous technology.

Mr. Deputy Speaker, Sir. it is very unfor
tunate that the Government of India itself 
creates obstruction in the completion of Dam 
projects. They boast a lot and claim that 
projects are cleared by them within a month

or two. But in actual practice, it does not so 
happen. Narmada Sagar Project was kept 
pending for a period of three years. As a 
result the estimated cost of the project which 
was Rs. 900 crores three years back, esca
lated to Rs. 1400 crores over these years. 
After ail, who is responsible for it? I am 
myself a bureaucrat, but I regret to say that 
bureaucracy has no accountability in this 
country. It was merely a laxity on the part of 
our bureaucracy that the cost of a project 
escalated from Rs. 900 crores to Rs. 1400 
crores. For three years, the project remained 
only on p>aper and the bureaucrats never 
botheres about it and not the estimated cost 
has gone up to Rs. 1500 crores. This is a 
national loss? Who will compensate it? Will 
these persons who delayed the clearance, 
be held responsible? The countries which 
have already made all round development, 
are trying to educate us about environment. 
Our country is moving on the path of devel
opment at said' space. If the clearance of the 
projects is delayed on one pretext or the 
other, we won't be able to complete any 
irrigation project.

Mr. Deputy Speaker. Sir, before I con
clude. I would like to submit that India is 
called the country of Hydraulic civilization. 
Here we had the system of irrigation in this 
country even 10-15 thousand years ago. In 
those days, when we had developed the 
system of irrigation, the Europeans were yet 
leading a totally uncivilized life. But it is 
something ironical that today we are adopt
ing in our country the technology developed 
by the Western Countries. I would like to 
read out a few lines in which a foreigner has 
wondered why the poor countries adopt the 
western technology;

[English]

"Egypt. Pakistan and Iraq have be
come dependent on economic and 
technical aid from an industrial country 
or set of countries for river manage
ment. This is the road from whrch China 
turned away, after the first five year 
plan, in placing renewed emphasis on 
traditional methods in combination with
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modem ones to fashion river manage
ment strategy.'*

It further reads as follows:

‘ In China alone among the "hydrauiic 
civilizations of the o4d world have tradi- 
tiortal practice survived in sufficient 
strength to  affect tfie  transition to 
modem river m anagem ent.'

[Trartslation]

We belong to a hydraulic civilisation 
which is older than that China. History re
veals that we are older. But we have aban
doned our old methods to  adopt western 
technology in order to modernise our proj
ects. But it is rx>t in the interest of our country. 
With these words. I support the demands of 
the Ministry of Water Resources.

[ Translation]

SHRI M. BAGA REDDY (Medak): Mr. 
Deputy Speaker, Sir. tho Demands relating 
to agriculture are very important ones. They 
have a direct bearing on 80 per cent and an 
indirect bearing on the 100 per cent people 
of this country. If one sees it from that point 
of view, the first thing we will find is that;

[English]

The geographical area of the country is 
328 million hectares of which the cultivable 
area is 186 million hectares which is 56 per 
cent of the total area. The net sown area in 
1985 was 141 million hectares which is 76.9 
per cent of cultivable area. It is also a well 
recognised fa d  that it cannot be irx:reased; 
otherwise there will be a decrease on ac
count of irx:reasing pressure on land for 
urbanisation and other devek>pmenlal ac
tivities. The total cultivated area is 141 mil
lion hectares: out of which 70 per cent is dry 
and 30 per cent is wet.

{Translation]

Out of 70 per cent cultivatable land, we

have only 42 per cent o f food production and 
in 30 per cent cultivable land, our food pro- 
ductioh is 58 per cent.

[EngBsm

The generation of irrigation potential of
2.5 m illion....

[Translatior^

If we get fina rx»  every year, we can add 
an additional irrigational potential 2.5 million 
hectare. It means that at the most, by the ertd 
of the this century i.e. 2000A. D. we can bring 
only 50 per cent cultivable area urtder irriga
tion.

[English]

This has been proved beyorxi any doubt 
that the basic input for agricultural produc
tion is water in our country.

[ Translation]

The production of foodgrains in 1989 
was 172 million tonnes in the country, against 
the target of 15.6 per cent. All this progress 
has been possible not due to nay magic or 
any divine miracle but science, technology, 
research, developmental work arKi exten
sion work have made their contribution to H. 
Big protects have been set up with the (Mog- 
ress of the country during the last 40 years. 
Moreover, the hard work of our farmers and 
cultivators have added lustre to  it. The 
sources or irrigation shall have to be in
creased, if greater devekipmental heights 
are to be achieved in this country. The irriga
tion sources can be classified broadly in 
three categories. i.e. major irrigation. mirK>r 
irrigatron arxl the well irrigation. On the basis 
of tfiese three types of irrigation, most of 
districtscome under major irrigation. In some 
pleK»s. there are ponds so they come under 
minor irrigation. But in some places, there is 
neither the sources of major irrigation nor 
that of m im r irrigation. So they have to 
depend solely on the wells. A lot of districts, 
which are hitherto not covered under irriga
tion tin now. will also be cx>vered under it. i* 
the Ganga—Cauvery Canal link project, as
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prepared by Dr. K.L. Rao is executed. So far 
as the question of cost of cultivation is con- 
cerved. it will be definitely less under major 
irrigation or minor irrigation, whether it is in 
respect of sugarcane, paddy a cotton or any 
other crop. Under major irrigation pro
grammes. the Government spends crores of 
rupees to increase production where there 
are wells, the cultivators themselves con
structs straining walls by spending money 
from their own pockel. If other overheads, 
such as electricity charges are also included, 
the cost of cultivation will be more. Whatever 
IS produced whether it is sugarcane. Cotton 
or tobacco, its own market value is not more 
than the amount of expenditure on there 
heads. Irrespective of the cost of cultivation, 
the market price remains the same. The 
Government should take certain steps in this 
regard. Just now, an hon. Member has said 
that the water-table is constantly sinking. I 

'am  a cultivator myself. The water table 
which stood at the depth of 40 to 50 feet 
some 15 to 20 years back, has now gone 
down to 100 feet. Today, it has become 
necessary to find out ways to utilise this 
water economically. The Government should 
think in terms of drip irrigation and sprinkle 
irrigation. The Centre or the State Govern 
ment should provide incentives to the farm 
ers for the same. Besides this, the Central 
Government should also widely popularize 
it, so that farmers can benefit from it. It can 
solve the problem to some extent. It is nec
essary to construct percolation tank or check 
dam to maintain the water table at the exist
ing leve^ otherwise, the entire funds will be 
spent up on the big projects and the dry 
areas will remain neglected. This will create 
a difference. As we give more attention 
towards' the progress of tribals and back
ward classes, it is all the more necessary to 
give more attention towards the progress of 
dry areas also.

Just now, an hon. Member has said that 
if a cultivator brings his produce during the 
harvest season, he is forced to sell it at rock^ 
bottom prices. The Government should make 
arrangements for preservation, processing, 
packing and marketing of agricultural pro
duce. These four things should be done in

the interest of the cultivators. There are a 
number of places, where there is no provi
sion of cold storage for the preservation of 
their produce. There are no cokJ storages for 
tomatoes. As in the case of my constituency, 
there is no cokJ storage, so the entire pro
duction of potato is taken to the market 
immediately and its prices are fixed on the 
basis of its demand ar>d supply. If the supply 
happens to exceed the demand, the prices 
fall and the cultivator has to bear the brunt. If 
the Government wants the farmers to coop
erate. ft should make arrangements for pres
ervation, processing, packing and market
ing of the foodgrains in the entire country.

Secondly there are many agrk:ultural 
universities in our country, but all the three 
facilities, that is. education, research and 
extension are not there. As regards educa
tion. it is alright, they impart it but the results 
of their research should reach the villages 
through extension programmes. The G ov
ernment should take more interest in it.

I would like to say something about 
sugarcane . In Maharashtra, they have done 
a lot in respect of sugarcane. In that state the 
production of sugarcane in 1960-61 was 
only 30 to 35 lakh tonnes which has now 
gone up to more than 90 lakh tonnes this 
year. But it is also being said that there will be 
scarcity of sugar for the domestic consump 
tion in our country and so. it shall have to be 
imported. There is only one way out loft to 
raise the production of sugar and it has been 
adopted by the sugar factories in Maharash
tra and Gujarat and to some extent, by the 
factories in Karnataka and Gujarat also. In 
fact, the factories in these States undertake 
both the work of harvesting and transporta
tion. In Maharashtra itself, there are 104 
factories which are doing both the jobs. As a 
result, the time gap between harvesting and 
crushing is reduced, which is turn gives more 
recovery. There is one per cent more recov
ery in the factories of Andhra Pradesh and 
Karnataka, as this system has been in vogue 
every 20 to 25 miles in the border areas of 
M aharashtra, Karnataka and Andhra 
Pradesh. The factories in Maharashtra are 
showing an average recovery of 12.5 per
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cent of sugar. If the Central Government 
directs the other States to adopt the system 
of Maharashtra, there can be an additional 
production of 4 to 5 lakh tonnes of sugar in 
our country. Then there will be no need to 
import it. ft is a strange coincidence that 
during the elections, it was said that the 
farmers are the backbone of our country and 
a k)X has to be done for them as they are 
lagging behind. Farmers got the klea that the 
new Government will provide them with a tot 
of facilities. The present Government, in 
their electton manifesto and later also said 
that toans upto Rs. 10.000 will be waived. 
So, when the farmers came to know about 
waiving of toans. they stopped repaying the 
loans, because they stopped repaying the 
loans, because they thought that when it was 
to be waived, why shouki they repay it. Now. 
it is being saki by the Government that toans 
of willful defaulters will not be waived. Why 
they have become willful defaulters, because 
they have stopped the repayment of their 
toans, whtoh will eventually be waived. Even 
today, if you waive all the toans, it is okay. 
Otherwise. I would like to quote a couplet:

“Bahut shor sunte the pahiu me dil ka,
Jo cheera to ak katrae khun na nikla.**

Except disappointment, they dkJn’t get any
thing from the hopes that had been raised in 
them and the promised which were heto out 
to them. How long will the amount of one 
thousar>d crore rupees last whtoh has been 
provkied in the Budget for the loan waiver. I 
should like to submit that in different States, 
there are different systems of crop loan 
disbursement, i.e. cooperative banks, na
tionalised banks, land development banks 
and vartous other systems for the same and 
vjartous other facilities to the farmers. In
stead. I would like to suggest to the Govern
ment that there shouto be a single window 
system and passbooks shoukJ be issued to 
the farmers, in which the value of his larKi 
should be noted and certified, so that he can 
draw the amount from any branch of the 
bank. It will be much better if this system is 
adopted for this purpose.

This demand is vast and many subjects 
are covered under it. Irrigatton is one such 
sut^ect and Panchatyati Raj or rural devel
opment is also a part of it. I wouto like to give 
some suggesttons to the Government re
garding the rural devetopment. Since I have 
heki the posts of village Sarpanch, Samiti 
Preskient, Zila Parishad President and the 
charge of Panchayat Minister under the 
Panchayati Raj System. It will be t>etter if a 
uniform system of Panchayati Rag is adopted 
in the entire country. Today, in Kamataka. 
there is two-tier system, that is, of Mandal 
Panchayat and the Zila Parishad. In Mahar
ashtra, the system is different—that is the 
system of direct electtons and indirect elec- 
ttons. In Andhra Pradesh, there is four-tier 
system. The Balwant Rai Committee had 
suggested a three-tier system and Ashok 
Mehta Committee had recommended a two- 
tier system only but Shri N T. Rama Rao has 
made it a four-tier system i.e. The system 
consisting of Gram Panchayat, Mandal 
Panchayat, Zila Parishad and District Devel
opment Board. I would like to suggest that in 
place of all these systems, a uniform system 
of Par>chayati Raj shouto be introduced in alt 
the States of the country.

It is for the first time during the period of 
last 20 to 25 years that the Sarpanchs have 
seen the funds to have been allotted to the 
village Devetopment Boards till now, under 
the Jawahar Rojgar Yojana. Never before so 
much amount of money was released for the 
villages. The main intentton of implementing 
Panchayati Raj is to seek the parttoipation of 
non-off toials and to give them an opportunity 
to work with the officials. As they are being 
given executive powers they wouki be able 
to construct roads and school buikiings in 
their villages, on their own and according to 
their requirements. This had made the 
scheme more useful. I wouki like to request 
the Government to continue with this scheme 
and other schemes like N.R.E.P. and 
R.L.E.G.P. for a better result.

I wouto like to conclude by adding one 
more thing. Now-a-days in respect of all the 
big rivers like Krishna Godavari and Cauveri. 
there are disputes. The State Governments
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have been complaining that while Central 
Government is not clearing the project as 
such we have no provision for it in our 
budgets. As a result the Srisalem Left Bank 
Canal Project for which an amount of Rs. 
100 crores had been provided in the budget 
an amount of Rs. 4 crores only has been 
spent and it is now pending. When we asked 
the reason, we were tokJ that the project was 
not being approved by the Central Govern
ment. the Planning and Development Com
mission and the Water and Power Commis
sion. As a result this project is pending 
otherwise they could have completed it with 
in a very short duration. Again in this week I 
asked them and I was told that some queries 
have been sent to the State Government for 
being resolved by them and as soon as the 
queries are resolved by them and sent back 
the project would be approved. Therefore, I 
wouM like to request you to call the state 
representatives and clear all the pending 
projects of ail the States be it Karnataka, 
Maharashtra or Andhra Pradesh.

Mr. Deputy Speaker. Sir, it was my 
makjen speech in the House and I am grate
ful to you that you gave me an opportunity to 
express my views.

[English]

SHRI AMAR ROYPRADHAN (Cooch 
Behar); Mr. Deputy-Speaker, Sir, I welcome 
the decision, the right decision to take up 
Agriculture with Water Resources. Sir, in our 
country, agriculture is so much dependent 
on the irrigation system. In our country, 
Agriculture is very much depending upon the 
nature. If it rains, there is good prospect of 
foodgrains. If there is drought, then there will 
be no crops. Thera will be starvation and 
naturally the people of this country will pray 
"Oh Allaha, Medh De. Pani de”. "Oh God, 
please help us with cloud rain and water”. 
So. Sir, we have to devetop agriculture to 
increase the production of foodgrains and 
for this purpose water is very necessary. We 
woukJ like to have irrigation projects, particu
larly where there is scope for irrigation proj
ects. My. hon. friend, Mr. Nani Bhattarcharya, 
raised the issue of Teesta Barrage project.

This project was approved by the Planning 
Commission in 1974. But It was taken up 
only 1978 and till date it has not yet been 
completed. About 10 lakh hectares of land 
are going to be irrigated by this project. 
According to the Planning Commission re
port after the completion of the first phase 
and second phase of this project, it will have 
a potentiality irrigating 9.22 lakh hectares of 
land. If the project in the Upper catchment of 
the Teesta river is completed, it will have the 
potentiality of irrigation of about 13 lakh 
hectares of land. It is the biggest project in 
India. But I am sorry to say that the erstwhile 
Congress Government at the Centre had 
spent only Rs. 5 crores on this project and 
Rs. 15 crores were given as loan as ad
vance. The West Bengal Government, with 
its limited resource, had already spent more 
than Rs. 300 crores on this project, but the 
then Central Government did not come for
ward to help the State Government.Of course, 
it is true that after the National Front Govern
ment came to power, they have agreed to 
grant Rs. 10 crores. As I have said, it is the 
biggest project in India and this project will 
cover the five North-Eastern districts of West 
Bengal, namely, Cooch-Behar. Jalpaiguri. 
Darjeeling, West Dinajpur and Malda. They 
are backward areas. About 50% of the total 
population on living in those districts belong 
to Scheduled Caste and Scheduled Tribe 
community.The erstwhile Government, the 
Congress Government, spoke much about 
the help to the Scheduled Caste and Sched
uled Tribes. But they did not come forward to 
develop this area. According to an Agricul
ture Expert when this project is completed, 
sufficient quantity of foodgrains will be pro
duced in the State and West Bengal will 
become self-sufficient in the production of 
foodgrains. If this so. I do not know v/hy this 
project has been delayed. At this late hour, I 
appeal to the National Front Government to 
take up this work on a priority basis and let it 
be on the basis of 50:50 share of expendi
ture.

18.00 hrs.

Sir, regarding the Ganges which flows 
over to Farakka and then to Bangladesh, Mr.
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Gujral, our External Affairs Minister, recently 
visited Bangladesh and he had a pact re
garding the sharing of Ganges water. It was 
stated that he signed an interim agreement 
for sharing the Ganges waters on the basis 
of the Memorandumof Understanding (MOU) 
of 1985 for season. Mr. Gujral said that 
under the ad hoc sharing arrangements of 
1977, 1982 and 1985. India had shouldered 
an unfairly heavy and disproportionate bur
den of the shortages in the Ganga. This was 
done out of friendship for Bangladesh. Sir, 
here is my point. You are sharing the Ganges 
water at the level of Farakka alone, but you 
know that for the Calcutta port, 40000 cusecs 
of water is essential and out of that, how 
much is available? What are the statistics? 
AtHDUt the sharing of waters of Farakka. a 
survey was made from 1948 to 1973. It is not 
the question of survey. You will find that 
sometimes the flow of the Ganges at the 
level of Farakka was only 50,000 cusecs of 
water. Why? For Ganges alone, to keep 
alive the Calcutta port, it requires 40.000 
cusecs of water. But you are sharing it in 
such a mannerthat ultimately it will be 20.000 
cusecs of water. That means, the Calcutta 
Port will be dry. For this reason my sugges
tion is that even in the lean season the 
Ganges discharges wafer at the water level 
of about 2 lakhs cusecs. Why are you not 
distributing it in between Uttar Pradesh, Bihar 
and West Bengal'? You are not distributing 
the water when it comes to the level of 
Farakka alone. Why are you not distributing 
it from the very beginning? Let the water be 
distributed among UP, Bihar and West 
Bengal. Let there be a Committee,

AN HON. MEMBER: Rajasthan also.

SHRI AMAR ROYPRADHAN; Rajast
han is not there. Those who are speaking 
about Rajasthan are speaking about the 

'  Ganga-Cauveri canal. Even when the 
Ganges flows through West Bengal, the 
State of West Bengal is not getting enough 
water. This is the position. It is as if it is the 
property of Uttar Pradesh, I would like to say 
that it is not the property of Uttar Pradesh, it

is a national property. If it is national prop
erty, there must be a Committee and it must 
be formed with Uttar Pradesh, Bihar and 
West Bengal representing therein.

SHRI KALPNATH RAI: (Ghosi): Why 
you are talking about Uttar Pradesh?

SHRI AMAR ROYPRADHAN; I am 
saying it only because of the fact that even in 
the lean months you are taking the whole of 
the water of Ganges and you are not giving 
even a small quantity of water to West Ben
gal. Of course, in the rainly season you are 
giving much water. But in the rest of the 
months you are not giving water to West 
Bengal. That is the position. {Interruptions)

Sir, as you have taken up these two 
subjects at a time. I would like to go on to 
Agriculture also. For the better agricultural 
produce and improvement, definetely I do 
share the same view along with my friends, 
those who spoke about the remunerative 
price for the agricultural produce. The parity 
of the price in between the industrial prod
ucts and agricultural produce, the marketing 
facilities and the cold storage facilities are 
required just as my friends lo ld. The crop 
insurance at the present pattern....

MR. DEPUTY SPEAKER; Please con
clude.

SHRI AMAR ROYPRADHAN; I will fin 
ish in five minutes. Sir. About the crop pat
tern. When there are natural calamities such 
as drought and others, then in some parts 
crop insurance is there, but not for all crops. 
Why is it not for all crops? It must be done. 
The rule is there that it must be judged and 
surveyed at the block level, but that is not 
correct. If there is half storm the hail storm 
cannot be there throughout the block. So, if 
the damage is i less than one-fourth of the 
area, will you declare that there was no hail 
storm? So, the unit for judging the damage 
should be at the Gram panchayat level.

What is important is the land reforms. It 
does not get much importance in the present 
Government also. It is a matter of regret that



it has not been given much more impor
tance. In our country, if you see the figures, 
you will find that only 2.4 per cent of total 
land-holders are operating or holding 22.3 
percent of total agricultural land. 2.4 percent 
of total farmers of country are holding lands 
rangion from 2 hectares to 20 hectares. 
Whereas 7 per cent of total farmers are 
holding lessthen 2 hectares of land. 74.5 per 
cent of total farmers hold 26.3 per cent of the 
total land.

About 74.54 lakh acres of land are 
declared surplus though it was much less 
than the estimated surplus land

Out of this. 57.88 lakh acres of land. i.e.
77 per cent of the total/declared surplus land 
was taken into possession. The land actually 
distributed till 1989 was 45.68 lakh acres.

There was a Revenue Ministers Confer
ence. In that conference, It was decided that 
decision would be taken expeditously re
garding land reforms and if necessary, spe
cial courts would be constituted. You will, 
find that there is one loophole in the land 
ceiling laws which is the biggest defect in ihe 
system. That is regarding permission to obtain 
land for personal cultivation. The land-hold
ers went to the extent of even evicting the 
tetant for the purpose of personal cultivation, 
which term was defined very loosely in the 
law. The term 'personal cultivation' includes 
personal supervision. It is being misused 
and this term 'personal supervision’ must be 
removed from the provisional of land ceiling 
law. Mr. Deputy-Speaker, Sir, you know it 
very well that even before partition in 1947, 
when the Congress was not in power, the 
slogan of the Congress at that time was, 
'Land to the tillers.' But are these people who 
are misusing the provisions of law. tillres? 
Those who are holding so much of land, say 
100. 200, 500 hectares of land are not the 
tillers They should be evicted from the land. 
The share croppers are the real tillers. The 
agricultural labours are the real tillers. The 
land must be distributed to these people. 
This should be motto of the National Front 
government. If that is done, we welcome it 
and we support it.
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SHRI RAM BAHADUR SINGH (Ma- 
harajganj): Mr. Deputy Speaker, Sir, accord
ing to a report of I.C.A.R., the apex body of 
agricultural research, the country’s food 
production can be increased by 50 to 100% 
provided there are adequate provision of 
irrigation facilities. But it is unfortunate that 
even after 40 years of independence the 
farmers of this country have to depend solely 
on rains.

Mr. Deputy Speaker, Sir. I was listening 
to the speech delivered by Shri Bhajan Lai, 
who dwelt exhaustively on the unlimited work 
done by his Government. I admit that work is 
nothing if it is to compare with the time they 
took. This shows their indifferent attitude 
towards agriculture.

Hon. Sir, in 1950-51. in this country the 
irrigated land covered under the big and 
medium projects and small irrigation proj
ects was 0.97 crore and 1.29 crore hectares 
respectively. Thus, the total national irriga
tion potential in 1950-51 was 2.29 crore 
hectares. In 1985 it touched the mark of 5.75 
crore hectares. Thus, it was ample proof of 
dedication and sincerity of the earlier Gov
ernment towards farmers that over a long 
period of 35-40 years they could raise the 
irrigation capacity just by 3.49 crore hec
tares.

This is our first irony while th^ another 
one relates to our viability to make the opti
mum another gne relates to our v ia t <lty to 
make the optimum utililization of the existing 
capacity. For example in 1970-71 the capac
ity to irrigate 1 hectare of land could be 
created by spending Rs. 2200 under big and 
small irrigation projects. And for want of 
optimum utilisation of our irrigation potential' 
now we are incuring a loss of Rs. 14 thou
sand crores per year.

The third ironical situation is the coexis
tence of drought of flood While on one hand 
the half of our population particularly the 
people living in South in Bihar have to face 
hardships because of acute shortage of drink-
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ing water, on the other hand the people of 
North Bihar and many other states continue 
to reel under the devasting floods and inun
dation which open the gates of the destruc
tion for them. The floods destroyed crops 
worth Rs. 2292 crores and Rs. 1650 crores 
in the year 1983 and 1984 respectively. Hon. 
Sir, according the Flood Control Commis
sion if this situation continues to persist we 
will have to bear loss of our cops worth Rs. 
2000 crores every year. But even more tragic 
is the loss and erosion of top soil by the 
floods while every inch of it Is created by the 
nature over a period of 500 to 1000 years, 
but the top soil of 85 lakh hectares of land 
gets eroded every year due to rains, floods 
and soil erosion. And for that matter North 
Bihar in particular is the worst affected re
gion. The total area of Bihar is 173.50 lakh 
hectares, out of it an area of 64.4 lakh 
hectares, that is 37% of the total area is 
always flood affected. The people of Bihar 
constituted 56% of the total flood affected 
population. What is the reason for it. The 
reason is the continuous neglect of Bihar. In 
North Bihar the Gandak project taken up in 
1960 was scheduled to be completed in 
1980-81. But to this date it is lying incom
plete. As a resultthe expenditure incurred on 
this project has gone waste and may be 
debited under the head of unproductive 
expenditure.

Similarly many other projects like Bag- 
mati Project and Masan Dam projects were 
taken up and even Kosi Project which was 
started much earlier has be*en lying incom
plete to this date. All these projects are yet 
incomplete. Again, another project aimed at 
providing protection from flood to the people 
of, Saran district, which is situated on the 
banks of the river Ganges, has been shut- 
tlirxg between the State and the Central 
Government. All this proves the continuous 
neglect of Bihar. Let alone the new facilities, 
this Government has tried to withdraw even 
the existing facilities.

The name of Sone Canal is known to all. 
Just now Shri Ram Prasad Babu was mak

ing a reference to it. A canal system has 
been working there for the last 115 years, 
that is since the British period. That canal 
system used to provide adequate quantity of 
water but that too has been reduced due to 
this Ban Sagar Project. Later on, the G ov
ernments of Uttar Pradesh, Bihar and Madhya 
Pradesh jointly deckled, on the intervention 
by the Central Government that the water 
woukd be released in the Sone canal from 
Rihand reservoir. But this agreement has 
been violated and water was never released 
for Sone canal. As a result as many as 22 
lakh acres of lar>d covering the districts of 
Gaya, Aurangabad. Bhojpur, Rohtas and 
Patna is turnii^g into barren land. Time allot
ted to me is already over. Therefore. I would 
like to conclude only with some suggestions. 
All the projects which are already in hand 
should be completed as soon as possible. 
And the pending projects intended to control 
the menace of floods in North Bihar should 
be immediately revived. In order to maintain 
the flow of water throughout the year in Sone 
Canal, the water should bo released in it 
under the agreement reached at between 
the Governments of Bihar, Uttar Pradesh 
and Madhya Pradesh. All the rivers should 
be brought under a grid. For all such projects 
like Piparasi-PipraGhat Dam Project, Maha- 
nanda Dam project which are less beneficial 
to Bihar should be wholly financed by the 
Central Government. For example. Bihar 
gets just 1 /3 share of the benefit from Pipar- 
asi Pipra Ghat Dam Project. While Uttar 
Pradesh gets 2/3 of the total benefit accru ir^  
from it, despite the fact that the entire expen
diture is borne by Bihar. Similarly, in case of 
Mahananda Ghar Dam project Bengal gets 
2/3 of its benefit. B ihar’s share in it is jgst 
one-third. For all such projects entire expen
diture should be borne by the Central G ov
ernment. Most of the rivers of North Bihar 
have their origin in Nepal. The Government 
of Bihar has been repeatedly requesting the 
centre to undertake the construction of res
ervoirs in Nepal and to set up centres to 
collect information regarding the total rainfall 
in Nepal and the total quantity thereof flown 
in the territory of India. All this can be done 
only by the Central Government since it is an 
international issue. But the Central Govern
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ment has not shown any interest in this 
regard. Therefore centre should immedi
ately talk to the Nepal Government to get the 
reservoirs constructed in their territory and 
set up such centres which may collect infor
mation in respect of the rainfall in Nepal and 
its inflow in India. But all these measures 
would not be effective enough to bring about 
agricuKural development unless land reforms 
are implemented in all its seriousness. The 
land reforms would not only a augment our 
agricultural production, but they would also 
exercise a check on the increasing social 
tension. The Parliament woukJ be surprised 
to know that even after forty years of inde
pendence there are at least 10 thousand 
persons who possess as much 500-1000 
acres of land and 500 maths (monasteries) 
or temples which have in their possessbn as 
much as 100-5000 acres of land. And the 
case of concessions that have been given to 
the sugar mills is a separate issue. Hon. Sir, 
with this existing system neither the social 
tension can be checked nor the production 
can be increased. Therefore, the implemen- 
tatk>n of land reforms needs serious efforts.
I weteome the decision of the Central Gov
ernment to include land reform laws in the 
9th schedule and to take up the work of 
implementation of the same with utmost 
expediency. Once we succeed in imple
menting land reforms the tiller would have 
some kind of emotional attachment with his 
land and they would take it as their own land 
and cultivate even that land whrch has re
mained generally uncultivated. According to 
a survey, the entire cultivable land available 
with us can be exploited to produce as much 
as three times the present production from it 
and that too without any additional provision 
of irrigation, and fertilizers and better seeds.

With these words I support the demand 
for grants and conclude my speech with a 
hope that the Government would certainly 
think over my suggestions.

SHRI KALP N \T H  RAI (Ghosi): Mr. 
Deputy Speaker, r we are h av ir^  a dis- 
cussk>n on the d^n.anJo fo*' Grants of the 
Ministry of Agriculture. This Natk>nal Front 
Government has promised to bring in an

Agricultural Polk:y resolution. At the mo
ment. though Agriculture Minister Shrl Devi 
Laljl is not present here. I am pleased to see 
that Shri Upendra Verma is present here. 
We cannot solve any problem by critk:ising 
each other. After all, the Government must 
specify its time bound programmes, an ac
tion whk;h woukJ make our country prosper
ous. You have been voted to power on your 
promise of alkx:ating 50% of the total budget 
provision for rural areas and to waive k>ans 
of farmers and give pension to the aged and 
jobs or unempk>yment doles to the unem- 
pk>yed. I am pleased to see that you have 
made a promise to make India prosperous 
country. I wish you success in the fulfilment 
of your promises. We are ready to extend all 
our help to you in achieving this end.

Mr. Deputy Speaker, the achievements 
of the democratic and socialist devek>ping 
nations is exceptranal as far as agriculture is 
concerned. It is the result of our excellent 
agricu ltura l polic ies that the present 
foodgrains production of the country stands 
at the level of 18 crore tonnes as compared 
to earlier one of just 5 crore tonnes ^t the 
time of independence. It is an outcome of the 
hard work put in by our scientists and Gov
ernment offk:ials that our present foodgrain 
productk)n has reached the level of 18 crore 
tonnes. They deserve congratulatrans for 
this. At the time of our irKlependence, we had 
a poor, miserable and starving India. Is it the 
same India today? Do we import foodgrains 
today? I wish that you shdUkJ work very 
smoothly, but I regret to say that since the 
National Front Government has assumed 
office, it has not even formulated the draft 
Eighth Five Year Plan. Six months have 
passed since then. Everybody knows that 
the duration of the Seventh Five Year Plan 
expired on 31 st March and the draft Eighth 
Plan shouki not only have been ready by this 
time, but shoukJ have been approved by the 
Cabinet, the Parliament and the National 
Devek>pment Council; but everything re
mains yet to be done. How can a Govern
ment that coukJ not prepare even a draft of 
the Eighth Five Year Plan achieve its objec
tives? Mere raising of stogans or indulging In 
character assassination are not solutk>ns to
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the problems. Therefore. I ask if it was pos
sible to develop agriculture without Bhakhra. 
Nangal and Nagarjun Sagar dams? Was it 
possible without tractors and industries? Was 
it possible to develop India in the absence of 
pestickies. insectk:ides or high quality seeds 
or even electricity?

Mr. Deputy Speaker, Sir. at the time of 
Independence, India generate just 1360 
megawattes of electrk:ity and today the 
generation has risen to 62 thousand mega
watts. A target of generating 22.245 m ega
watts of electricity was set out in the Seventh 
Five Year Plan. We achieved that target In 
the absence of this achievement, tube-wells 
and other pumps could not have functioned. 
The agricultural policy formulated by R . 
Jawahar Lai Nehru and Shrimati Indira 
Gandhi created infrastructural base that couW 
provide an impetus to the continuous devel
opment of agriculture so as to make India 
self-sufficient in foodgrains. The contribu
tion of Shri Lal Bahadur Shastri. who gave 
the slogan of "Jai Jawan. Jai Kisan". also 
cannot be under-estimated It is because of 
their efforts that we are self-suffk:ient in 
foodgrains today. I agree that your Govern
ment wishes to add more to these achieve
ments. (Interruptions) Everybody knows as 
to who is a corrupt person ancj who is an 
honest person. You may call anybody a 
corrupt man. How far is your Government 
fair and clean? You had been in power 
during the period from 19677 to 1980 and 
collapsed under the weight of your own 
wranglings. You have not done the v jrk  
worth a single penny for India nd 90 pe cent 
of your MPs who played the politics of char
acter assassination in this country had tost 
their dep>osits in the elections. You are not 
going to achieve anything through indiscreet 
and whimsical speeches. The issue of agri
culture is being debated here. There is not a 
single honest and sincere person here. If 
anybody is honest, that is India abr>e. I 
would like to make two humble submissions 
through the hon. Deputy Speaker to hon. 
Upendra Nath Verma. There are two funda
mental things in the country. !f these are

settled national consensus can be achieved. 
There are river water disputes between the 
States of Punjab and Haryana, Tamil Nadu. 
Karnataka and Maharashtra today and just 
now our colleague Shri Ram Bahadur Singh 
was making a reference to Bihar. We must 
keep in mind that entire India belongs to us 
and 80 crore citizens of this country are our 
brethren. Therefore, ail the rivers of India 
should be nationalised. Arrangements should 
be made to channelise water through canals 
to those parts of India where there is need for 
the same. You know that conditk>n in our 
country is very peculiar in the sense that 
certain parts of it experience drought while 
other parts present the dreadful sight of 
floods, h is imperative to channelise water 
through canals to the areas where there is 
scarcity of it so as to increase national pro
duction. Mr. Deputy Speaker. Sir. one can 
see for oneself the change that Ganganagar 
has undergone by virtue of Rajasthan Canal. 
The situation in the areas through which it 
passes has remarkably changed and this 
has provkied a solki shape to the Green 
Revolutk>n. Same thing applied to electrk:ity 
as well. W ithout electrk:ity we can neither 
bring about agrk:ultural reforms nor increase 
industrial production. Technok>gical revolu
tion and comprehensive natk>nal devek>p- 
ment are not possible In the absence of 
electrk:ity. Therefore, there is need to consti
tute a National Grid for Water and a Natk>nal 
Grid for power. The Natk>nal Grid for Power 
will make it possible to supply electrk:ity to 
the areas where there is shortage of electrk:- 
ity and also launch the new technkjue for 
transfer of electrk:ity from one zone to an
other. That is why the eiecthcity passes from 
the Northern Grid to the Western Grid today. 
We an be able to cater to the need of electri
fication of the whole country if a Natk>nal 
Grid is formed. Emphasis should be laid on 
producing electricity in the areas where it 
can be produced with the applk:atk>n of 
fewer resources and electricity should be 
transferred to the areas where there is dearth 
of it. In a similar manner. Water Grid can be 
set up to divert the water from the areas 
where it is in abundance. A network of canals 
can be lak) in the country to achieve this end. 
As Shri Kumaramangalam has just saki here
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that our country faces a unique phenome
non of drought in certain parts and floods in 
others consequently Inflicting heavy losses. 
Every year, we spend crores of rupees to 
combat both the calamities on war footing. 
This way, a large share of our economic 
resources goes down the drain. Despite that 
we suffer heavy loss of life ar>d crops due to 
drought on the one hand and floods on the 
other. There should be a concrete point of 
view at the national level for the solution of 
these problems so that we can increase the 
national production more and more.

I would also like to urge upon Shri Verma 
that the Government should arrange for the 
export of agricultural goods produced in our 
country. A research should be undertaken to 
explore the markets for these agricultural 
goods abroad and for ascertaining which 
countries need which type of produce so that 
farmers get remunerative prices for their 
produce on the one hand and on the other we 
are able to push the consumption of our 
agricultural goods in the world market.

Mr. Deputy Speaker, Sir it is necessary 
to encourage animal-husbandry along with 
agriculture today The greatest achievement 
of India amongst the third would countries is 
its self-sufficiency in the field of agriculture 
but much emphasis has not been laid on 
animal-husbandry along with agriculture. 
There is great need of milk for the 80 crore 
people of India.Today, we have to see what 
is the consumption of milk per person in this 
country. When the slogan of "Jai Jawan Jai 
Kisan" was raised in the country, it became 
imperative to see how much milk does an 
average jawan get. because he can be sturdy 
only when he consumes adequate quantity 
of milk. Very little has been done in the field 
of animal husbandry i»i India, and there is 
need to do more. I would, therefore, like to 
impress upon the Government to encourage 
animal husbandry at a war footing at national 
level so that the farmers will be able to get the 
organic manure through their cattle whk:h 
will increase the fertility and consequently 
the productivity of the fields.

Mr. Deputy Speaker, Sir, there is also

scope for mechanisation in the fiekJs of 
agriculture and animal husbandry. It is good 
to make use of tractors. I would also like to 
make another submissk>n that priority shoukJ 
be given to the plantation of fruit-yiekiing 
trees in the country. Hortk:ulture shouM be 
encouraged. I remember the days of my 
chikJhood when the gardens and orchards 
covered half of the village land consisting of 
mango, 'Jamun* and various other fruit- 
bearing trees but the situation today is that 
they are all vanishing today. It. therefore, 
becomes necessary for us to go for the 
plantation of croros of fruit-bearing trees for 
the maintenance ecological balance and alt 
round devetopment of our country.

Mr. Deputy Speaker, Sir. steps should 
be taken in the direction of research and 
development in our country as well. Just 
now, one of our colleagues said that the 
recovery of sugarcane is the highest in 
Maharashtra. Sugar mills were first set up in 
Bihar and U.P. during the British rule, but in 
Maharashtra the recovery of sugar from 
sugarcane is the highest in India.This why 
the mills there earn more profits as com
pared to those in Bihar and U.P. Therefore, 
research should be made to develop im
proved variety of sugarcane for U.P. arxJ 
Bihar keeping in view their climatk: condi
tions and the kinds of soil like the black soil, 
the sandy fallow land and other kinds of 
soils. Thus research and devek>pment needs 
to be given priority in U.P. and Bihar where 
there is large scale sugarcane cultivatk>n. 
We can develop high quality breeds of cattle 
fruit-bearing trees and achieve agricultural 
development by establishing research 
centres alone. I would, therefore, like to 
submit that emphasis should be lakj on 
opening more and more agrk:ultural research 
centres in the country.

Mr. Deputy Speaker, Sir, one of the 
greatest scientists of our country is Dr. 
Swaminathan who has contributed a tot to 
research and development in the fieMs of 
agriculture in India. I would like to thank him 
on behalf of our motherland. Crores of coun
try’s farmers are grateful to him today. Just 
now our colleague referred to the calamity of
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floods in Bihar. In this connection, i would 
like to submit that U P.. Bihar and Bengal 
can not saved from the fury of floods unless 
and until the flow of ParK:heshwari. Karnali 
and Bhalubandh rivers originating from Nepal 
is checked by constructing dams on them.

Mr. Deputy Speaker, Sir, a diakigue is 
going on between the Governments of India 
and Nepal now-a-days. By constructing big 
dams orr Pancheshwari. Balubar>dch and 
Karnali rivers we can check the fk>ods on the 
one hand and produce 25000 megawatts of 
electrk:tty on the other. India produces 70% 
of electrk;ity through thermal power today 
and the remainig 30% requirement is fulfilled 
by hydro-electrk: power.

In order to strike a balance, the ratio 
should be 40 per cent hydro-electricity and 
60 per cent thermal power. It is, therefore, 
necessary that prk>rity shoukJ be accorded 
to the generation of hydro-electric power. 
Ghaghara, Sharda and Rati rivers originate 
from Nepal. Constructk>n of Pancheswari, 
Karnali and Bhalubandh dams is of utmost 
necessity. Until and unless large dams like 
that of Bhakra and Nagarjun Sagar are 
constructed on rivers originating from Nepal, 
States such as Uttar Pradesh. Bihar and 
West Bengal cannot be saved from the fury 
of floods. As long as these States are not 
saved from flood fury properties worth thou
sands of crores of rupees will continue to be 
destroyed every year. Apart from that, the 
States of Uttar Pradesh and Bihar, though 
capable of meeting foodgrain requirements 
of whole Asia, cannot achieve that goal due 
to this calarnity. The Parx;heswari, Karnali 
and Bhalubandh dams will not only control 
the devasstating floods, but 25,000 MW 
electricity will also be generated from these 
dams. With that electricity can be supplied to 
each and every hose in the country. The 
prk:es of agricuHural produce shoukJ bef ixed. 
The prices of agricultural produce should be 
fixed higher than their costs of production. 
This apart if the farmers sells wheat at Rs. 
200 a quintal, it should t>e ensured that he 
gets it at a price of Rs. 210 throughout the

year, if needed. The price of irtdustrial goods 
should be fixed and made available to  the 
people at a price not more than one ar>d half 
of their costs of productk>n. No matter whether 
it is the Government of the Corigress Party or 
the Government of the National Front, not 
much improvement can be made in agreul- 
ture until and unless it pursues the policy of 
dam construction and scientif k: devek>pment. 
Disparities will continue to be there and 
people will continue to migrate from villages 
to cities unless agrk:ulture is mzKie a profit
able enterprise. 20 to 30 years ago from now 
the village artisans like goUsmith etc. started 
to migrate from villages. So were the village 
labourers who abandoned their jobs in the 
villages and came to cities to pull rkrkshaws. 
With the irKJusrialisatk>n of economy, more 
than half of the village population have come 
to cities leaving the villages. As such I would 
like to tell you that unless agriculture is made 
profitable, it will not be possible to provide 
jobs to unempk>yed people in the country. 
The p>eople cannot be misled for k)ng by 
populist sk>gans. The skigan “Aram haram 
hai" shouM be our national objective. Until 
and unless each and every citizen of the 
country engages himself in the task of nation 
buikJing with a sense of patriotism and hard 
work, the dreams of Gandhiji to build a 
society based on the prirx:iple of equality 
cannot be fulfilled. As such, in order to fulfil 
the objectives of our freedom struggle, we 
have to buiki dour future keeping our glouri- 
ous past in mind. This will help us fulfil the 
dreams of our freedom fighters to build a 
strong India. With these words I conclude.

SHRI SHOPAT SINGH MAKKASAR 
(Bikaner); Mr. Deputy Speaker. Sir, the 
subject on whk:h we are hoWing a discusskin 
is very wkle and a number of problems and 
lives of crore population in the country are 
linked with this issue. It has been the misfor
tune of the country that the more we talk 
about the farmers, the more diffk:ulties they 
are facing. A dass comprising of big farmers, 
big landlords, high offk;ials, big readers, big 
leader has emerged in the country. They 
always give catchy skagans to tempt farmers 
who fall prey to such temptations. As a 
result, their cortditk}n is going from bad to
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worse day by day and a handful of persons 
are growing richer and richer. This is the sum 
total of our political achievement in last 40 
years.

Mr. Deputy Speaker. Sir. it gives me 
pleasures, however, I do not want to  thank or 
pat the Natk>nal Front Government which in 
its manifesto has made a commitment to the 
sk>gan 'Land will be given to the tiller’ raised 
by the Congress Party 42 years ago. But 
what we find today? Who is the owner of the 
land? Who gave this ownership right to them? 
The prevailing system of ownership of land is 
the creation of the Britishers and the then 
rajas. They used to give land in form of Jagirs 
to their adulators and agentss. They alk>tted 
big jagirs to these people so that they could 
serve their interest. They possesscid land 
during these 40 years also. We talk of social
ism, but in practice it is quite the reverse. I 
appreciate the feelings of Shri Kalp Nath Rai. 
h wouW have been better had he expressed 
these feelings while they were in power. It is 
very unfortunate that such an Idea struck to 
his mind after they are out of power.

I come from an area in Rajasthan bor
dering Pakistan. There are no constructk>ns 
in the villages except bart>ed wires raised 
ak>ng the border. There is no provision of 
potable water for drinking purpose. I raised 
an issue yesterday that cows and large heads 
of cattle are dying for want of water. The area 
is experiencing severe drought. People are 
migrating from the area. While some of them 
are migrating to Madhya Pradesh, others 
are proceedings towards Haryana. People 
with their cattle are moving toward Punjab 
also. They are least mindful about the dan
gerous situation prevailing in Punjab. In fact 
this danger could not prevent them from 
going to Punjab. It is a question of life- and 
death for them. Our heart starts sinking 
when we see the life of people living of 5 Star 
hotels, skyscappers and big mansksns. Kalp 
Nath Ji. when I see people spending Rs. 
2,500 per day In 5 Star hotels, 1 fait to 
understand how they can afford such a huge 
expenditure. It makes us restive and forces 
us to think as to who me this country belongs 
to?

I was just making a reference to fruits. 
Shri Kalp Nath Ji was telling that he used to 
take fruits. I woukJ also like to tell him that I 
also used to take fruits in my chikihood.

MR. DEPUTY SPEAKER: Are you
making a speech on Shri Kalp Nath Rai or 
speaking on agriculture?

SHRI SHOPAT SINGH MAKKASAR: I 
am talking of the th ird s  that are linked with 
agrkxilture. Fruits such as mango arwj grapes 
also come under agriculture. If somebcxiy 
now a days is seen purchasing vegetables or 
fruits in a shop, others think that a doctor may 
have prescribed it for him. If somebody sees 
that other taking milk in a sweetmeat shop, 
he thinks that the other is taking milk on a 
doctor’s advice. Today one gets milk and 
fruits only when one falls ill. Today these 
things are beyond a common man’s reach. 
Today fi uits are a scarce commodity for our 
chikJren. It is not the case with one chikJ, but 
lakhs of children are seen begging at railway 
stations and traffk: crossings in search of 
bread. When vehk:les stop at the traffic cross
ings at the red light for two minutes arxf these 
chiMren approach the rklers begging money, 
there is every likellfKxxl of their coming under 
the veheles. Situation has assumed such a 
pass in the country today. Today it is a million 
dollar question before the country as to who 
created this situaton, who should be heW 
responsible for this and who shoukJ be 
punished for this? That is why I do not want 
to thank the Natkinal Front Government for 
their various pronouncements made recently 
such as waiver of loans, granting of old age 
pension, provision of crop insurarxre etc. 
w hch  seems to be very tem ptir^. The Gov
ernment couki very well implement these 
schemes. Our demand is very simple. We do 
not want that the Government should imple
ment the election manKesto of our party or 
for that matter implement our party polkiies. 
We want that the Government shoukf imple
ment its own manifesto, otherwise it will 
create a crisis of confidence. The people of 
this country will lose faith in the politnal 
leaders— no matter whether they betoog to 
Congress Party, the B.J.P., the C.P.M. or 
sny other party. 40 per cent of this country’s
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population live bek>w the poverty line. What 
is the definition of poor people? They do not 
get even square meal. What are we doing 
here and about whose development we have 
so far been talking here?

I woukJ like to make a few points about 
land ceiling. Who possesses land in the 
country today? Before coming to land, I 
would like to tell as to what the farmer needs 
today? Three things are necessary for the 
devek>pment of agriculture— land, water and 
prices of farm produce. M the farmers pro
duce more they arepenalisedforthat. Prk:es 
of agriculture produce are not being fixed. 
The interm.'.diaries always took the lion's 
share in this country. For example, let me 
refer to the drought experienced in Rajast
han in 1987. The Congress Party spent Rs. 
800 crores in the name of drought relief. But 
the whole amount was gobbled up? Who 
gobbled the money whk:h was sanctioned 
for drought relief in Rajasthan? One can 
guess. It is none other than the party in 
power in the State at that time which swal
lowed the relief amount. We have heard 
stories from history that the kings looted 
people’s money. The same thing is happen
ing today also. Rs. 800 crores were spent in 
Rajasthan during 1987. But there is no proof 
as to the work on which the money was 
spent. You give me Rs. 800 crores. I can 
assure one thing that spending that money, 
Rajasthan will not experience drought any 
more. Atongwith that no animal will die, no 
human being will die of thirst. But where did 
that money go? There is no need to tell me 
as to who got that money. Our former Prime 
Minister, Shn Rajiv Gandhi had said a very 
good thing that out of rupee one only 15 
paise reached the beneficiaries. Now Kalp 
Nath Jf, where did the remaining 0.85 paise 
go. The Government could not punish the 
culprits. It could not prevent people from 
indulging in corruption. The people who 
pocketed Rs. 85/- out of the Rs. 100 sanc
tioned are talking of devebpm ent of the 
country. Whose development they are talk- 
mg of? After remairiing here for 5 years we 
will become useless. These air-conditioners

will spoil us. Air-conditioners have been fit
ted in our residences and the House in which 
we engage in d iscussnn is also air-condi
tioned. By sitting in cosy air-conditioned 
rooms, do you think that you can ensure 
development of the country? h was Mao- 
Tsetung who ensured development in China. 
You go there and see the condition of that 
country. Please forget about the Chinese 
policies. W e may have differences with them 
on this count. It is also all together a different 
thing whether you accept socialism or not. 
But see as to how much foodgrains the 
Chinese people are producing today. Two to 
three years ago, 1 had had the opportunity of 
visiting China. I saw there that large number 
of cranes had been pressed into servk:e in 
construction work. Thousands of houses 
were being constructed all over the country. 
I was astonished and in reply to my question 
their people said that they have made ade
quate arrangements for food and cksthes. 
They are supplying clothes all over the world. 
They have made bumper productk>n of 
foodgrains. At present, the population of 
China is 110 crores and our population is 80 
crores. At present China is producing more 
than 400 million tonnes of foodgrains, but 
where do we stand? We have been working 
hard for last 10 years. Bhajan Lai Ji made 
efforts and when there was good rain fall, he 
took the credit. When the country experi
enced drought, he was blaming God that the 
drought conditk>n was created by Him.

H the production of crops is good, they 
themselves take the credit for that and if the 
crops are destroyed, they put the blame on 
God. I was referring to as to how the produc
tion of our agrk:ulture can be increased. 
During the last 10 years, the Green Revolu
tion ushered in the country with the use of 
quality and improved varieties of seeds of 
wheat, rk:e and other grains. But our agrk:ul- 
ture' production remained stagnant at 15 to 
17 crore tonnes of foodgrains. In 1975 when 
there was emergency in the country, there 
was a heated exchange of words in the 
Legislative Assembly of Rajasthan over the 
question of import of millets having seeds of 
thorn-cipple mixed in them. At that time, 
Shrimati Indira Gandhi was the Prime Minis
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ter of our country. We exported 6 lakh tonnes 
millet adulterated with the seeds of thorn- 
apple from U.S.A. where such millet is used 
as cattle feed and it is not meant for human 
consumption. The people of our country fell 
III after eating that adulterated millet. When 
the matter was raised in the Legislative 
Assembly, the Minister of the State Govern
ment stated in the House that they had 
displaced notice at the Fair Price shops to 
that effect and thus escaped of the respon
sibility. None production of foodgrains is 
stagnant. It is because of the hard labour of 
the farmers of Punjab and Haryana that we 
could be able to usher in green revolution in 
the country and produce foodgrains to feed 
our Dopulation. Had the farmers of Punjab 
and Haryana not put their hard labour, we 
would not have in a position to feed our 
country men. Therefore, I would like to say 
that farmers of our country do not get ade
quate reward for producing more. Gwar and 
Moth crops are grown over a large tract of 
land in our area After 1987 drought, farmers 
raised gwar and moth crops on large scale. 
They purchased their seeds at a very exor
bitant prices of Rs. 15 and Rs. 20 a kilo. After 
the drought in 1987, the year 1988 experi
enced good rainfall which led to bumper 
crops of gwar and moth and the farmers of 
my constituency were expecting good return 
from their crops and made many plans such 
as marrying off their daughters and repaying 
of loans with that amount. But their all hopes 
and aspiration shattered when they went to 
the market to sell their produce. Gwar could 
fetch a price not more than Rs. 2.50 a kilo
gram and that of moth not more than Rs. 4/ 
- a kilo. The Government did not put any 
restriction on middlemen who exploited the 
situation and deprived farmers of getting 
remunerative prices of their prodace. I am 
not referring to Rajasthan only, you see that 
condition of cashewnut growers in Kerala. 
My colleagues from Kerala are also present 
here. The cashewnut after packing is sold at 
Rs. 125 a kilogram in the market, but the 
growers do not get more than Rs. 10 a 
kilogram. So is the case with the apple 
growers who get not more than Rs. 1.25 a 
kilogram of their produce which is sold a t a 
price of Rs. 12 to 15 a kilogram in Delhi and

other markets in India. You give a price of Rs. 
5 a Kg. to the farmers, then see how their 
condition undergoes a change. But who will 
do It? No one wants to do it.

I wouW like to make many others points 
also but I woukj like to conclude after making 
one or two points. What is the condition of the 
farmers of our country today?

AN HON. MEMBER: State-Trading
System should be introduced.

SHRI SHOPAT SINGH MAKKASAR: 
State-Trading System should be introduced. 
All the foodgrains should be purchased by 
the Government and mkJdlemen should be 
eliminated as they prosper on the toils of 
others. They exploit farmers by manipulating 
the prices of foodgrains. They indulge in 
blackmarketing. The Government should give 
a big blow to them. If it fails to do so. the 
people of the country will themselves do it. 
People would prefer to die fighting for their 
rights to die in misery.

Mr. Deputy Speaker, Sir, the farmers of 
our country are debt ridden. The present 
Government will also meet its doom if it did 
not ridden farmers from the burden of debt. 
There is a burden of Rs. 100000 crore of 
foreign loan on the country. The money 
lenders have advanced loans to the farmers 
to the tune of Rs. 15,000 crores. They are 
exploiting the farmers. Banks of our country 
have also become usurer. Previously, the 
interest was converted into principal after 
one year by the banks, now the interest is 
being converted into principal after every six 
months. This is the State of affairs that 
Banks too have become usurer.

Farmers posses land in the country. 75 
per cent of population of our country de
pends on land for their livelihood. But only
26.8 per cent of the total land of our country 
is with this 45 per cent populatk^n, and these 
farmers have less than 2 acres of land. The 
big farmers and landlords who are 2.4 per 
cent of the total populatbn of the country 
have 10 hectares or more land each, pos
sess 22.6 per cent of the total land of our
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country. This is the condition of marginal and 
small farmer of our country in the matter of 
land. Did the Government acquire the land of 
big farmers such as Badal, Chaughury 
Balram £is for that matter any big land own
ers who have a tot of land with them. Did the 
Government acquire the land of big capital
ists as Birlas or any other big houses. Today, 
big capitalists are being elected as our people 
representatives.

During the course of debate on Resolu
tion on electoral reforms moved by Shri L.K. 
Advani.he cited an example of an M. P. of the 
England—’Th is time I am going to purchase 
another Constituency."

The capitalists purchase the parties of 
this country. I also attend the sittings of the 
House and also see the situation all around 
outside the House. The Government did not 
acquire even one acre land of any big land
lords or princes under the Land Ceiling Act. 
The Government have acquired the land of 
only small farmers. But the Congress Gov
ernment did not acquire land of any Maha
raja whether he is a Maharaja of Udaipur or 
Bikaner. Just now, he was referring to land- 
tords of Bihar, who have commanding voice 
in affairs of administration of the State. Shri 
Kalp Nath Rai was talking about the poor 
people. It is very strange that the Govern
ment mislead poor people of our country 
through slogans. The sons of poor people 
and labourers had sacrificed their lives in the 
freedom struggle of ourcountry. They did not 
sacrifice their lives with an intention to get 
something. They had feelings for their na
tion.

The Congress Government had raised 
the stogan of alleviatton of poverty from this 
country and prosperity for the farmers. I 
woukl like to say that irrigation arxj agricul
ture are the two basic things. If the farmer of 
our country will be prosper, the factories will 
also get boost in our country. With the in
crease in the purchasing power of farmers, 
the number of factories will increase. H pov
erty remains in this country, neither the in

dustries rw rthe  markets wouki be increased 
in our country. Nor woukJ a social change 
come in our country.

I thank you for providing me an opportu
nity to speak.

[English]

PROF. P.J. KURIEN (Mavelikara): Sir. 
some of our Members also want to speak 
and they cannot come on day after tom or
row. So, I propose that the House may be 
extended by one hour. I request that this may 
be accepted.

THE MINISTER OF STATE OF THE 
MINISTRY OF W A7ERRESOURCES (SHRI 
MANUBHAIKOTADIA): We extend the time 
by another half an hour, i.e. upto 7.30 P.M.

MR DEPUTY SPEAKER: I think the 
House is agreeable to this.

SOME HON MEMBERS; Yes.

MR. DEPUTY SPEAKER: 
Singaravadivel.

19.00 hrs.

Now, Mr.

S H R I S. S IN G A R A V A D IV E L  
(Thanjavur): I thank the Chair for giving me 
an opportunity to participate in the discus
sion on the Demands for Grants relating to 
the Ministry of Water Resources and the 
Ministry of Agrk:ulture. These Ministries are 
playing an important role in the developm ent 
of the country. Water is an important input in 
agriculture. We need water for agrk:ulture, 
for drinking purposes and also for industrial 
devekspment. I request the Government to 
take earnest steps for the exploitation of the 
water resources available in the country. In 
this country, there is an imbalance. Water is 
available in one part of the country; it is not 
available in other parts of the country. We 
must take steps to  take water from where it 
is available to a place where it is not avail
able.

There has t>een a demand for several
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decades for linking up the river Gang a with 
Cauvery. M this is done, this will benefit the 
people in the South, the farmers in the South. 
Likewise, major rivers shoukJ be connected. 
If this is done, we can make sufficient water 
available to the people. We can also remove 
the imbalance. In this connection. I may also 
suggest that the river Mahanadi may be 
linked with Tambarabarani in the South. In 
Kerala, water is flowing towards west and it 
goes waste. The diversion of water from the 
river flowing west to Tamil Nadu will help the 
farmers in Tamil Nadu.

Madras City is facing a drinking water 
problem. People haveto stand in k>ng queues 
to get water. They are given water on alter
native days. Several schemes had been 
formulated but they are given up for one 
reason or the other. They only hope is the 
Telugu-Ganga Project. The concerned States 
have agreed to give water to Tamil Nadu, but 
there is delay in the Implementation of the 
scheme. The Government of India shouM 
come forward and see that it is implemented 
as early as possible.

Cauvery water dispute has been pend
ing for more than 20 years. I am happy that 
the Supreme Court has given its verdict in 
favour of a tribunal. It has also directed the 
Government of India to set up a tribunal 
within a month. I appeal to all concerned 
parties to accept this suggestion and to 
cooperate for an early settlement of this 
dispute. On account of the pendency of this 
dispute, agriculture in the Cauvery Delta in 
Tamil Nadu, especially in Thanjavur District 
has been affected heavily. Several lakhs of 
people, who were engaged in agriculture, 
are without jobs. The economy of that area 
has been totally shattered. Tamil Nadu is not 
getting its due share of water. It was getting 
about 380 TMC of water every year on an 
average till 1971-72 at Mettur. Thereafter, it 
had been reduced further. Now. we are 
getting about one-third of it. Tamil Nadu 
Government has asked for at least 280 TMC 
of water, but the Karnataka Government is 
not agreeable for this. That is why, 26 rounds 
of talks have failed between the two Chief 
Ministers. We had pressed for a tribunal.

Fortunately, the Supreme Court has come to 
the rescue of Tamil Nadu. It has directed the 
Government of India to set up a tribunal. I 
hope speedy steps will be taken to solve the 
problem of Tamil Nadu farmers shortly.

I also like to thank the Government for 
the clearance of the modem isatk>n of Cauvery 
Delta Phase I programme with the help of 
Worki Bank assistarx:e. Its estimated cost is 
Rs. 78.80 crores. If it is implemented, it will 
benefit 70,000 hecatresof land. I request the 
Govemment of India to take all earnest steps 
to see that this modernisatk>n is expedited 
and properly Implemented.

I would like to say that we have made 
enormous progress in the field of agrk:ulturG; 
our achievements are notable and many in 
this field. However, the farmers are still not 
happy because they are not getting remu
nerative prk^es for their product.

In Tamil Nadu the farmers expect a 
support price of Rs. 250/- per quintal of 
paddy and a support price of Rs. 500/- for 
one tonne of sugarcane. For the other pro
duce also remunerative price should be fixed 
by the Government so that the farmers will 
get the prk:e whk:h will help them to maintain 
themselves.

We are short of oilseeds. We have to 
rely on imports. We shoukj give more incen
tives and subskJies for the productk>n of 
oilseeds in this country.

Then, regarding the agnculturists' debt, 
the National Front promised waiver of k>ans 
up to Rs. 10,000/- to the farmers. The farm 
ers who have incurred the debt from the 
nationalised banks from the scheduled banks 
and from the cooperative institutions shoukj 
k>e given the benefit. Now a distinction is 
being made between wilful defaulters and 
other defaulters. They promised waiver of 
k>ans up to Rs. 10.000/- fully. That should k>e 
implemented, that should be kept in view 
and that shouM be complied with and con
ceded by this Govemment.

Then, Sir. I am tokJ that Tamil Nadu is hit
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by heavy rains and storms yesterday and 
today. Tomorrow being a holiday I request 
the hon. Minister to make an inspection of 
the flood-affected areas in Madras and other 
parts of Nadu and to render all pos
sible assistance and steps may be taken to 
provide relief to the affected in Tamil Nadu.

With these words. I conclude.

[ Translation ]

SHRI  RAM K R ISH AN  YAD AV 
(Azamgarh); Mr. Deputy Speaker, Sir, I 
thank you for giving me an opportunity to 
speak on the demands for grants relating to 
the Ministries of Water Resources and Agri
culture.

Mr. Deputy Speaker. Sir. India is an 
agricultural country and 80 per cent of popu
lation of our country are engaged in agricul
ture. The land of our country is very fertile, 
labour is cheap, our farmers are hard-work
ing and climatic condition is favourable as 
the country witnesses all the seasons such 
as winter, summer and rain. Despite all these 
favourable conditions, the country could not 
achieve desired progress in matter of agri
culture and could not achieve food produc
tion. I am sorry to say that inspite of all these, 
lakhs of people in our country are still not 
meeting even their both ends. We have to 
import oilseeds, pulses and sugar. There 
must be some reasons for this.— I think, that 
there are some reasons, due to which our 
country has not made desired progress in 
the field of agriculture inspite of all these 
favourable conditions.

Mr. Deputy Speaker. Sir. the first rea
son is that the people who have land with 
them, do not cultivate it themselves and the 
people who cultivate it. have no land of their 
own. All the people want to possess land but 
no one wants to put one’s toil. Today, 90 per 
cent land is in the hands of only 15 per cent 
people who do not cultivate it themselves. 
The slogan is given that the "Tiller is the 
owner of the land."but in practical, the people

who are cultivating, have no land of their 
own, and people, who are not cultivating, 
have land with them. That Is why people are 
disinterested in farming these days in our 
country. LarwJ should be taken from those 
people who are not cuKivating it. This land 
should be either distributed among the farm 
ers or it shoukJ be utilised for agriculture 
purposes on the basis of cooperative and 
collective farming.

The second reason is that more than 
double of the land under cultivation in our 
country is lying unused. The Government do 
not want to distribute this land among the 
landless labourers because if this land woukJ 
be given to them, labourers, will stop cultivat
ing in the fiekJs of big farmers and their 
farming would not be done. So Government 
itself is not interested in it. The area of barren 
land in the country is double the cultivable 
land. The Government should do something 
to distribute wasteland and barren land to 
the people who are really interested in cu lti
vation and who want to work hard on it. The 
farmers and the country both will be bene
fited by the distribution of wasteland.

Third thing I want to say is that our 
agriculture is not industrial based. The farmer 
of our country does not get the benefits of 
cultivation of land. He is incurring losses 
continuously. The farmers are not benefited 
to the extent the capitalists are benefited, be 
it under the Congress Government or the 
Janata Dal Government. The farmers have 
to sell their produce on loss. In the absence 
of remunerative prices, the farmers feel fed 
up with hard work in agriculture and are 
drifting to other occupations. The Govern
ment should ensure that farmers are bene
fited in the same way the capitalists are 
being benefited.

Fourthly, my submission is that agrk:ul- 
ture in our country is not scientific. 80 per 
cent farmers of our country have useless 
bullocks and they are still sticking to old 
plough and traditional methods of agricul
ture. They do not have scientifk: means to 
attain progress. They should be provided 
with quality seeds, fertilizers and resources
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so that they could make progress in the field 
of agriculture. Scientific technology is not 
reaching the small farmers in our country. If 
at ail it reaches the farmers, it is big farmers 
and capitalists who benefit from it the most. 
The farmer of our country does not know 
what are the scientific achievements in the 
fiek) of agrk:ulture and how to make use of • 
them. No training is being provide in the 
villages in the techniques of storage and fruit 
preservation. In the absence of these things, 
the farmers are becoming conservative. The 
agriculture is not progressing as the farmers 
are not making use of scinntific achieve
ments. It io my humble request to the Gov
ernment that the benefits of scientific achieve
ments should be made available to the farm
ers. I believe that the farmers can progress 
k)y availing of the benefits of scientific achieve
ments.

There is hardly any change in the mental 
make up of the people engaged in non- 
agricultural occupations towards those who 
are engaged in cultivation. The latter are 
treated as inferior and untouchables. Other 
people like clerks, collectors, army officers 
and engineers are treated as upper class 
people and are given dignified treatment. 
What I mean to say is that as long as there is 
no dignity of labour in the country, agriculture 
cannot progress. Therefore, the people 
engaged in agriculture and those who toil 
hard shouki be given proper dignity. Erst
while princely families own huge properties. 
Our Prime Minister is also one of them. All 
that I mean to say is that they own huge 
properties. The land shouki be acquired 
from these land holders forcibly. I can say 
with certainly that as long as land does not 
belong to the tiller and the poor, no slogan 
wouki prove to be effectiire for the develop
ment of agriculture. Therefore what is needed 
most is that a law shoUld be enacted under 
which all land should be acquired by the 
Government to be cultivated as cooperative 
farm. The land should no more be treated as 
private property. But I can sincerely say that 
none Irt this Parliament is prepared to come 
forward to take measures in this direction. 
Unless and until such a step is taken, the 
actual killer and the poor man who toils in the

fiekJs is not going to be benefited.

I want to say that our farmers shouki be 
imparted proper training so that they couki 
acquire knowledge about the devek>pments 
taking place in the field of agricuhure in other 
countries and use that knowledge for the 
advancement of agriculture in our own coun
try. When it comes to visits abroad, only 
leaders and the people engaged in non- 
agricultural activities get chance. A farmer’s 
son never gets a chance to Visit China and 
USSR. The result is that the farmers is that 
farmer is not able to acquire knowledge 
about the scientific techniques being devel
oped in other countries. It is my conviction 
that agricultural development would not take 
place unless The son of the farmer acquires 
knowledge about the scientific technk|ues 
being developed in other countries. There
fore, I want that fundamental changes should 
be brought about in it. The farmer of our 
country can export their agricultural produce 
if the required fundamental changes are 
made, as our country is a predominantly an 
agricultural country and farmers here are 
very hard working.

I also want to make a few points about 
Ministry of Water Resources too. Drinking 
water is not available in our country even 
after so many years of independence. Re
cently, I visited Madhya Pradesh. There I 
found women bringing water from as long a 
distance as 3-4 m ilec. It is very shameful that 
in such a big country even after 43 years of 
independence, villagers pine for water 
whereas on the other hand, swimming pools 
are constructed for some people and foun
tains are installed for beautification. I de
mand that until drinking water is made avail
able in every village of the country, luxurk>us 
facilities like fountains and swimming pools 
should not be constructed. They shouW be 
banned instead. Rivers flow in other coun
tries too but flow of these big rivers has been 
tamed there, but in our country even small 
canals cannot be constructed. Therefore, 
unless fundamental changes are made, 
neither devek>pment of water resources can 
take place nor agriculture development in 
possible. Therefore revolutionary changes
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should be brought in respect of these two 
great assets of our country i.e. agriculture 
arid water resources so thert both resources 
could be used for rapid development of our 
country.

[Ertglish]

PROF. SAVITHRI LAKSHAMANAN 
(Mukundapuram); Thank you very much for 
giving me this opportunity. The first ever 
budget of the National Front Government 
was presented by the well-known socialist 
and hon. Minister Prof. Madhu Dandavate. 
But. as in other sections, in agricultural field 
too, the budget is 'Madhu' (honey) folk>wed 
by Darnja (means punishment). Parents may 
force the children «o drink sour medicine or 
thoae which have bMler taste with Danda. 
But, this is for the Mr«t ttone, the chiMren, the 
cwzer>s of our nation, are forced to drink 
hor>ey upon t>eatir>g. The beatir>g is so cruel 
that they are afraid of acoeptir>g the two or 
three drops of honey. The best adjective that 
can be supplied to this budget is only, in my 
opinion, ‘trapped’. I still remember the start
ing words of his speech, ‘over a hundred 
days ago winds of political change swept the 
country’, exactly like the famous Abraham 
Lincon’s speech, ‘Four score and seven 
years ago our fore-fathers fought for the 
freedom of our country. I am sorry to say that 
this budget marked a clear-cut socialist 
pragmatism. It is exactly what Patrnt said, in 
its headline "Dandavate’s Dilemmas’. Farm
ers expected a gift, but this ‘gift’ is too heavy 
for them to bear.

I too agree the problems of our national 
eppnomy are ticklish and complicated. We 
the Opposition have appreciation for Prof. 
Madhu Dandavate’s sincerity. But. to fulfil 
his hopes, a lot of luck and pluck are needed. 
As the former Finance Minister, Shri S.B. 
Chavan, remarked: the new budget is only a 
'jugglery of statlstk;s’.

Even though tfw re  is the great Thavu ’ 
over and above all. I am wondering what 
benefit does the farmer got, through this

budget. Some of ttw  rich peasants o f Meham 
and Manda may get some more uplifts. No 
doubt in it. But we are worried about the 
lakhs of ordinary farmers who find K diffksult 
to meet both ends in life. We have to save aH 
c a t^ o r ie s  of citizens. Let the daughters of 
ordinary men also get security like those who 
got the fortune of being the daughters of 
Ministers. The k>an waiver programme may 
be a tx>nanza to the rich farmers, but what 
about the ordinary peasants?

Coming to my State. Kerala, it is our 
wish to declare coconut as an oil-seed in the 
list of Oil Seeds Corporatk>n. The price of 
copra per quintal may be lifted at least up to 
Rs. 2,000. In the case of pepper, the 'black 
pearl' of India, it is facing quKkwilt and flee 
beetle. Special care has to be given to this 
fieki of agriculture. I hope, the Government 
may be kind enough to fix a minimum prk;e 
of Rs. 5000 per quintal for pepper. I am not 
touching the vark>us other fiekis of agricul
ture in my State, solely because I have the 
humble wish of fulfilling at least these two 
major hopes of my Stale.

I heard with tremendous joy that you are 
going to right off the k>ans of the farmers. But 
there came the tale of the offering—the det>t 
relief scheme will be introduced later. At 
once I remembered 'Ashwathama Hatha 
MriniKunjara'— Ashwathama is dead but it is 
an elephant moulded out of mere mud. Even 
then, I am darir>g to  make an appeal that 
please permit grant of toan to farmers by 
financial institu t»ns or some other sources, 
enabling them to purchase cultivable land. 
To spread some rays of light to the darkness 
of farmers’ life, please try to establish this 
fact by enacting a law.

Again, on the compound interest 
charged on farmers, i wish to draw the atten
tion of the Government, through you. Sir. 
that these poor illiterate people do not have 
an idea of what they have to  pay. A i>uddu 
king of good okien days was once terribly 
cheated t>y a wise player of chaturangam. If 
the king fails in the game, the wise man 
demanded only one bet. There are sixty-four 
columns in the board they are playing. Put



only one piece of grain in the first column, 
two in the second, four in the third, eight in 
the fourth, sixteen in the next column arxi 
thus by doubling the number of grains on 
each column, fill all the sixty-four columns 
and add the total number of grains wanted 
for the sixty-four columns and give him only 
that much of grains. The foolish king agreed. 
He was not bothered about the number of 
grains. But when only he lost the game, he 
came to understand that his full wealth may 
not be sufficient to fill the columns as d i
rected. Likewise, the compound interest' is 
swallowing the ordinary farmer. Sir. I request 
you to issue orders to give an assurance to 
farmers that no compound interest would be 
charged on k>ans in agrnultural sector.

Various natural calamities are affecting 
the crops. So, please try to find some space 
in the budget to implement the Crop Insur
ance Scheme. There may not be any bar for 
any crop in any season.

There are a k>t of biokigk:al instruments 
to control the diseases caused by the num
berless pesticides. Sometimes, we may have 
to import some types of pestk;kJes. By estab- 
lishirtg agrk:ulturalcentres at the village level, 
the illiterate farmers can be educated in the 
use of moder equipments, knowledge of 
price rise in all sectors, seeds needed for 
farmers and better quality of equipments.

Sir. I would like to mention a word about 
Fertilizer Corporation. Fertilizers and Chemi
cals, Travar>core (FACT in Kerala) need 
more care. More financial assistance must 
be given to this good okJ factory of ours. ^

Due to the scarcity of electricity for the 
farmers, it is very diffk:ult to use modern 
equipments which may require electricity for 
running them.

Sir. special attention may be given to 
the construction of drinking water projects 
especially in the rural areas, construction of 
better roads, availability of tractors, improve
ment of diary development, encouragement 
of fishing, marketting of the crops, introduc
tion of Dryland Farming schemes and also
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various other schemes like solving water- 
k)gging problem, development of fishing 
harbours or even starting an organisation for 
the welfare of the fishermen, etc. Necessary 
steps shouki be taken to undertake research 
works in vark>us f ieUs such as producton of 
crops even in saline water areas, betterment 
of scientific poultry farms, provision of sew
age, drainage and sanitation facilities in rural 
areas, etc. With these words, I conclude and 
I thank you. Sir, for giving me the opportunity 
to speak on the Demands.

' MR. DEPUTY-SPEAKER: It was agreed
that we would continue to sit up 7.30 P.M. 
Now, I have four names with me and one of 
the Members wants to go to his constituency 
because of the weather conditions there. I 
am inclined to give them the time until we 
complete the partk:ipation of these Mem
bers. I wouU request the Members to take 
two or three minutes only. Now. I call upon 
Shri S. Vijaya Kumar Raju to speak.

SHRI S. VUAYA KUMAR RAJU (Nar- 
asc^>ur): Sir, I have been waiting since
morning and now there is paucity of time. I 
will speak day after tomorrow.

MR. DEPUTY-SPEAKER: All right.
Now, hon. Member Shri Mathew to speak.

SHRI PALAI K.M. MATHEW (Idukki): 
Thank you. Sir. Since we are at the fag end 
of the day, I wish to confine myself only to the 
points. In fact. I wanted to make a few 
comments on the Water Resource Ministry. 
Now, I am going to confine only to the points 
since you are limiting the time. Sir, ours is a 
country very rich in river water resources and 
we have an average rainfall of 40% to 45%.
I am stating these facts only to show that the 
resources are already there, but what we 
lack is that we must have a good and inte
grated plan for the whole country. So, my 
submissk>n or suggestion is that we must 
have an integrated water resource devek>p- 
ment plan for each State whk:h shouki have 
a coordinated and consolidated plan, that Is, 
covering an overall national master plan. I 
would rather suggest that the natk>nal mas
ter plan must include all the State Master
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Plans. This is my first suggestion. We have 
got a very vast potentials which remain 
unutilised and untapped. If these resources 
are property utilised, we could turn this agri
cultural country as one of the best in the 
world.

Sir, we have got about 6 lakhs of vil
lages in our country and out of these, at least 
one lakh villages are waterless villages,
37,000 villages do not have even a single 
source of water. About three lakhs of villages 
have only one source of water supply and 
half the villages are water problem villages. 
In 90,000 villages water is not available even 
at a depth of 50 ft and at a distance of one 
mile. It is a total disgrace that one-third of our 
villages are without water, 2.1 lakh villages 
suffer from severe water scarcity and about 
one lakh villages are without any water. That 
is why I have suggested that a piecemeal 
approach will not solve the problem. Each 
State will have to adopt its own water re
sources development Master Plan and after 
that we must have an All India Master Plan.

My second point is that the National 
Front Government has not come up to our 
expectations especially with regard to the 
budget allocation regarding the Water Re
sources Ministry. We have been expecting a 
great leap forward by this Governmeat be
cause of their tall electoral pledges and high 
sounding promises in their manifesto. But all 
our hopes are being belied. Today the alk>- 
cation for solving this most explosive prob
lem is too meagre and inadequate. During 
the past years, the Five Year Plan have been 
progressively enhancing the amounts. The 
First Plan allocation was Rs. 385 crores, the 
Second Plan allocation was Rs. 475 crores, 
the Third Plan allocation was Rs. 845 crores, 
the Fifth Plan alkx:ation was Rs. 3,073crores, 
the Sixth Plan allocation was Rs. 7,516 crores 
and the Seventh Plan allocation was Rs. 
11,555crores. Compared with this, the yearly 
allocation now is too inadequate. So, the 
scheme for exploiting river waters, smalj 
irrigations, bore wells, tubewells, tanks, 
springs, ponds, canals etc. are small and

inadequate. They do not even touch a tip of 
the eeberg. If you go at this rate, it may take 
a hundred years before the drinkir>g water is 
made available even to a totally dry area. 
The provision for fkx>d control and com pen
sation for fkx>d damages is also negligible. 
The ground water survey and other similar 
projects are not seriously taken into conskl- 
eratkin. There is no special emphasis for 
areas predominantly inhabited by Sched
uled Castes. Scheduled Tribes and Adivasis 
and all these people are suffering very heav
ily because of the water scarcity.

Now, I will come to my own State of 
Kerala.

MR. DEPUTY-SPEAKER: 
conclude, the time is up.

Please

SHRIPALAI K.M. MATHEW: Only point, 
Sir. I am dispensing with e t tw  general 
arguments.

MR. DEPUTY-SPEAKER: Jhm  w4l be 
very useful and effective.

SHRI PALAI K.M. MATTIEW: Thank
you.

In Kerala the people’s habitation is 
scattered, not concentrated in clusters as in 
the villages elsewhere in the country. The 
western coastal low land, the mkJ land and 
the high land are different in vegetations, 
ground water conditions, soil, topography 
etc. But everywhere in Kerala March-July is 
summer with severe drought and water 
scarcity. Out of the thousand pachayats, 
only 300 have protected water supply. This 
is especially so in the highland of the districts 
of Idukki, whk:h falls in my constituency, arid 
Wynad. Forty-six panchayats in kJdukki are 
completely dry in summer.

MR. DEPUTY-SPEAKER: No. statis
tics please, because this is something whk:h 
has to be done by the State Government 
also. We are talking about the policy of 
providing drinking water throughout the 
country.
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SHRIPALAI K.M. MATHEW: Sir. what 
I am trying to point is that even the water 
supply schemes cleared by the Central 
Govemment and also assisted by the World 
Bank are neglected and are in total disarray. 
That is my point. 18 irrigation projects cleared 
by the Central Government are remaining 
incomplete by the State Government. I would 
suggest that the Centre should give direction 
to the State Government to speed up and 
see that things are completed within the 
fixed time-Vame.

Another point was suggested by my 
hon. friend. I am just emphasising that the 
price of pepper is very low. Kerala is produc
ing 95 percent of pepper. Two years back, 
the price was Rs. 6,000 per quintal. Now it is 
about Rs. 3,000 though the cost of produc
tion has not come down. It is still as it was two 
years back when the price was at Rs. 6,000. 
The Ministry shoukJ take steps to see that 
the farmers do not suffer t>ecause of the 
price crash of pepper.

Now I come to copra. 'Kera' means 
coconut and Kerala means the a land of 
coconut. Our people are mostly depending 
on coconut but the,price of coconut has gone 
down. The price of copra must be raised to at 
least Rs. 2.000 per quintal. The price of 
rubber shouki also be kept at least above Rs. 
26 per kg.

I would request the Minister to give 
more importance to Kerala with regard to 
small irrigation schemes as well as for 
completing, repairing and maintaining water 
supply schemes assisted by the Central 
scheme as well as by the World Bank.

[ Translation ]

SHRI DEVENDRA PRASAD YADAV 
(Jhanjharpur): I rise to supportthe Demands 
for Grants of the Ministries of Water Re
sources and Agrk:ulture. First of all, I want to 
say a few words about the decision of*the 
National Front Government to spend 49 per 
cent of the total budget on villages. The 
stress which had been given on industriali-

sa tnn  for the economic development of the 
country during last 40 years, shouM now be 
shifted to flood control and water schemes 
because the country whk:h does not make 
proper use of water and does not pay atten- 
tk>n to agrk:ulture and villages cannot march 
towards prosperity. India is a country of 
villages. Unless villages, agriculture and 
farmers proposer, the country cannot pros
per. I would like to say a few things about 
Flood control. All the hon. Members are 
aware of the fkiod problem in the country, 
partk:ularly. in the states like Uttar Pradesh, 
Bihar, Bengal, Assam, Punjab, Haryana, 
Gujarat, Andhra Pradesh and Orissa. The 
country has spent huge amount of funds on 
flood control measures that were taken from 
time to time after independence right from 
the First Five Year Plan in 1954 till the 
seventh plan. An anriount of Rs. 1320.80 
lakhs was spent on flood control measures in 
the country during the First Five Year Plan. 
The amount rose to Rs. 94,729.00 lakh in the 
Seventh Plan, it is clear from these figures 
that we are increasing our Budget allocation 
day after day for solving this ftood prot>lem. 
From the report it appears that most of the 
funds were spent on embankments and 
drainage channeJ system constructed fo r 
flood control and on protective measures 
taken in urban areas. In contrast, funds were 
not spent in that proportk>n, on other works 
such as flood forecasting net work, whereas 
priority should have been given to this work.

Factual position with regard to the use
fulness of the flood control measures will 
become evident if we have a glance over the 
average loss suffered due to fkx>ds. Rs. 
8209.20 lakhs were spent on flood control 
measures from 1961 to 1966 and the loss 
suffered due to flood during the perk>d were 
Rs. 23,660 lakhs i.e. three time more. During 
1980-85 losses due to floods were eight 
times more as compared to the amount 
spent on fkxxJ control. The figures reveal 
that the situatk>n aggravated with each flood 
control measure. Perhaps, these fkxx i con
trol measures were taken only for self-satis
faction. What is needed is that we must take 
a fresh look at our flood control polkry with a 
view to identifying its drawback.
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In this context, it would not t>e out of 
place to mention that National Flood Com
mission was set up by the Government of 
India to  make in-depth study of the problem 
of flood and to make necessary recommen
dations for solving it. The Commission sub
mitted its detailed report but it is very regre- 
table that no concrete steps have been taken 
so far on the recommendatk>ns given in the 
report. All the works have been going on as 
before ami perhaps the officials connected 
with fk>od control measures have forgotten 
about the report of the National Fkxxl Com
mission.

Mr. Deputy Speaker. Sir, the area of 
North Bihar to whk:h I betong is adjacent to 
the border of Nepal. 37 per cent population 
of the country is affected by floods. Of the 
total flood affected people, Bihar accounts 
for 67 to 69 per cent and within the State to 
North Bihar is the worst affected. The main 
cause of fkxxis in the Kosi, Kamla. Gondak. 
Bagmati. Bhutahi. Balan and Adhwara group 
of rivers of North Bihar is the heavy rains in 
the Upper catchment areas of these rivers, 
most part of which is located in Nepal. There
fore no flood control project can be com
pleted in these rivers until proper attention is 
paid to the catchment areas of these rivers in 
Nepal. A proposal for construction of dam on 
these rivers in Nepal is pending sirx:e inde
pendence. An agreement was reached on 
setting up of fkx>d forecasting network in 
respect of lrKk>-Nepal rivers folkiwing the 
talks heM between the foreign ministers of 
India arnl Nepal during the rule of last Janata 
Government in 1977-78. But this scheme 
has no t been implemented so far.

Another point that I want to make is that 
out of the total flood affected area in the 
country, Bihar alone accounts for 37 per 
cent. 69 per cent population of the State is 
affected by floods. Rs. 1000 crores have 
already been spent on flood in Bihar but 
flood prone area as well as expenditure to 
control it go on irKsreasing. From this one 
•hir>g is dear. Earlier flood problem was 
affecting 3 to 4 crore people of North Bihar

ak>ne but now f kx>d prone area is spreading 
and Munger, Bhagalpur, Santhal Pargana 
district and area atong the banks of Ganges 
in South Bihar are also facing the havoc of 
fkxxts. The Ganga Flood Control Commis
sion is a Commission which does rx>t enjoy 
any powers. It simply sends its recommen
dations to  the Centre which keeps them 
pending for years artd no schemes gets 
clearance from them. The schemes which 
were received during last few  nnonths are 
also pending. I am m enlon irtg  these things 
because a proposal was finalised in 1948 for 
constructing high level multi-purpose dam at 
Barar on Kosi river. Thereafter, a high level 
committee recommended construction of 
similar dam at Shishapani in Nepal on Kamla 
river. Hathi Commission was set up for the 
same purpose. Keepir>g in view the history of 
basins of the river of the border areas of 
Neffal. a high level technna l committee had 
also recommended in its report that high 
level dams shouM be constructed at Shisa- 
pani on Kamla and at Lunther on Bagmati 
because experts were of the view that 20,000 
M.W. of electricity would be generated by 
cor^tructing high level dams on Kosi river. 
But the project was shelved at tf>at time 
saying that what will Bihar do with 20,000 
M.W. of electricity. In view c# the current 
power shortage in Bihar and in the country 
as a whole, it can be said that the scheme 
was given a wrong turn arKi barrages or 
canal system were constructed instead on 
all these rivers whether it was Kosi, Gandak 
o r Bagmati. But this t>arrage or canal system 
proved to be useless as sand got deposited 
in the canal beds making them shalk>w. If 
this situatkxi continues the entire North Bihar. 
Eastern Uttar Pradesh and parts of Bengal 
and Assam, where water logging is increas
ing will be swamped after 10 years. A 
schemes was to be evolved for fkxx i control 
by constructing embankments on rivers but 
instead of that, a scheme was formulated for 
irrigation. These schemes were not imple
mented at all and all canals have breached 
whether it is on Kosi canal or elsewhere. The 
Government shouM consider seriously the 
proposal that it high levei dam s are con
structed on these rivers, as much as 35,000 
m. w. hydro electric power can be generated.
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Not only Uttar Prad«sh. Assam and Orissa 
but the entire country can get eicKtridty from 
ttiis  project. Cottage industries can be set up 
in rural areas, the problem of electricity can 
be solved in border areas and eastern region 
and ifKlustries can also be set up there.

Due to paucity of time I would like to say 
only one thing more in the end. There is a 
proposal to formulate a scheme to consider 
water as one unit under the National Water 
Policy. I would like to say that water available 
in the country, whether it is rain water, sur
face water or underground water shouM be 
considered as one unit and a scheme shouM 
be evolved by keeping this in view. The 
Ministry of Water Resources shouM formu
late a model project on the t>asis of this 
poKcy. so that the State Government may 
prepare a scheme accordingly. Thirdly a 
point high powered Water Commission 
consisting of three States i.e. Uttar Pradesh. 
Bihar and Ber>gal shouM be set-up. That 
commission shouki be given the power to 
conduct taks  with the Nepalese Govern
ment about the rivers originating from that 
country. The Commissk>n need not consutt 
the Ministry of External Affairs as it wouM 
involve delay in implementation of the 
Scheme. The Commissk>n should give prior
ity to fkx>d control. The fourth thing is that a 
master plan be formulated in Bihar for pro- 
vkJing protection from f tood and steps should 
be taken expeditiously for its implementa
tion. then only fkKxl can be controlled. ( Inter- 
niptions)

[English]

MR. DEPUTY SPEAKER: You are just 
repeating the points. Now you shall have to 
conclude.

[ Translation)

SHRI DEVENDRA PRASAD YADAV; 
With these words. I corK^lude.

[English]

MR. DEPUTY SPEAKER: ShriJeevara- 
thinam to speak. You will please speak fo r 
only two minutes. It is only for you because 
as your state is suffering from cyck>ne, the 
time has been extended.

[Translation]

*SHRI R. JEEVARATHINAM  (Ar- 
akkonam): Hon’ble Deputy Speaker. Sir. I 
wish to say a few words on the demands for 
grants relatir>g to the Ministry of Agriculture.

A large numt^er of sugar mHls are in 
North Arcot District. I. therefor, request the 
Hon. Minister to set up a sugarcane Re
search Centre in my district. I* also request 
the Hon. Minister to take steps to  increase 
the production of jaggery for exporting to 
foreign countries.

The Government has promised the 
electorate to waive agricultural k>ans upto 
Rs. 10,000/-. This should be fulfilled without 
delay. Beskies this, the Government must 
also waive the k>ans the small farmers owe 
to big farmers. I also request that fertilizers 
should be distributed to farmers through 
Cooperative Societies so that the subskiy 
provkJed on fertilisers reaches direct to the 
farmers.

Farmers who own less than 5 acres of 
land must l>e exempted from land-tax. Free 
e lectreity shoukJ t>e provided to these farm
ers who irrigate their fiekJs in a small way 
with 5 H.P. pump sets. The small farmers 
should also be covered with a special insur
ance scheme.

Sir, in my area, paddy is the main crop 
of cuhivatkin I request the Hon. Minister to 
establish a paddy Research Centre in my 
District.

The talk of linking Cauveri with Ganga 
has been going on sirtce the days of Sir C.P.

‘ Translatnn of the speech origially delivered in Tamil.
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Ramasamy Iyer. The time has now come to 
take up the project seriously. Even the Chief 
Minister of Tamil Nadu Shrl M. Karunanidhi 
has assured his cooperation in the matter. 
The project must be implemented in all sin- 
cercity. The Telgu-Ganga project should also 
be completed without any further delay. The 
water under the Project should be brought 
from Rayalaseema via Palamaneru to Palar 
river upto 100 miles. This would help irrigate 
vast areas of parched lands in Tamil Nadu.

Sir, big lakes like Kaveri pakkarrtu Thoo- 
simanandur and Perungattoor in my district 
which have the potential of irrigating 10,000 
acres of land have to be desilted. The Gov
ernment must seek World Bank assistance 
for desilting the takes.

Arakkonam is facing acute drinkir^g water 
shortage. Water is not available even at 300 
to 400 feet bek>w ground level. Several times, 
I urged upon the State Government to seek 
the assistance of the army for digging giant 
wells to tackle the drinking water problem. I 
appeal to the Central Government to direct 
the State Government to take effective steps 
to solve the drinking water problem.

Sir, I take this opportunity to appeal to 
the Government nationalise all water re
sources in the country. The Cauveri river 
water dispute which has been hanging fire 
for more than 24 years has come nearly to a 
settlement. The Supreme Court has directed 
the Government to appoint a Tribunal to 
adjudicate on the issue. The efforts taken by 
the Congress AIADMK Members of Parlia
ment in drawing the attention of the Prime 
Minister to this contentksus issue are praise

worthy. The Government must quk;k!y an- 
r>ounce the members of the Tribunal and 
settle the dispute at an early date.

Sir, vast areas of waste land are lying 
unused in my district. Government must, at 
its cost, dig wells on this land and distribute 
it to  poor farmers.

Sir, I also request that a regi<>nal centre 
of the ICAR may be set up in Madras. For 
k>ng, elections to  the Mil Coop. Societies 
have not t>een heM. These societies are—  
presently managed by special officers. There 
are reports of m alpractces. I, therefore, 
request the Central Government to  issue 
necessary directive to the State Govern
ment to how elections to the Milk Coop. 
Societies.

Fruits and vegetables are produced in 
our country in plenty. With a view to  increas
ing their production further, the farmers cul
tivating fruits and vegetables must be given 
subsidy. Jeevan Dhara and Jawahar Rojgar 
Yojana Schemes must be implemented with 
added vigour.

With these words, I conclude.

[English]

MR. DEPUTY SPEAKER; The House 
stands adjourned to re-assemble on Thurs
day at 11 a.m.

19.58 hr s.

The Lok Sabha then adjourned tUI Eleven 
o f the Clock on Thursday. May 10. 1990/ 
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